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in time earlier and could have settled the issue
if the Government is really interested in public
welfare. But the Government is very much
interested in dividing the employees. Even
today, | say that victimisation took place by
cutting the pay of the poor employees for 9
days. Major sections of employees dealt with
this punishment. As per the agreement entered
into between the employees and the
Government there will be no victimisation of
employees and teachers who merely
participated in the strike, but those who
indulged in intimidation, violence, sabotage
and other unlawful activities will be dealt with
under the law and Conduct rules. There was
no violence, no intimidation or sabotage but
still about 50 persons are under suspension.
Police cases are also pending against them.
About 100 persons were transferred here and
there which clearly shows the' Government is
victimising the employees. Hence my request
is, the Central Government should instruct the
Governor of Tamil Nadu to consider the
issues humanely and to consider the aspects
such as to pay the salary of 9 days of striking
period for all employees, to revoke the orders
of suspension, to withdraw all police cases, to
bring back all trins-ferred officers to their
original place. This will create a peaceful
atmosphere in the public administration.
Thank you.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA):  Mr.  Narreddy
Thulasi Reddy. Absent. Now, we will take
up the Appropriation (No. 4) bill, 1988.

APPROPRIATION
1988

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI B.
K. GANDHVI): Sir, | move:

"That the Bill to authorise pay-
ment and appropriation of certain
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further sums from and out of the
Consolidated Fund of India for the services
of the financial year 1988-89, as passed by
the Lok Sabha, be taken into
consideration."

The Bill arises out of the Supplementary
Appropriation ‘Charged' on the Consolidated
Fund of India and Demands voted by the Lok
Sabha on August 23, 1988. These involve
gross additional expenditure of Rs. 1593.18
crores.

For the gross additional expenditure of Rs.
1593.18 crores concerned
Ministries/Departments have identified
matching savings/increased receipts to the
extent of Rs. 925.47 crores leaving the net
additional requirement of Rs. 667.71 crores
which comprises Rs 518.67 crores for ex-
penditure related to Punjab, Rs. 100 crores for
subsidy to new industrial units in selected
backward areas, Rs. 30 crores as grant-in-aid
to Municioal Corporation of Delhi for
maintenance of resettlement colonies in Delhi,
Rs. 10.60 crores as grant to the State Gov-
ernment of Haryana for Sutlej-Yamuna-Link
Canal, Rs. 5.38 crores for acquisition of Asiad
Properties from DDA/NDMC and Rs. 3.06
crores for other items. The details of the
Supplementary Demands are available in the
documents laid on the Table of the House on
17th August, 1988.

The question was proposed.

SHRI KAMAL MORARKA (Rajas-than):
Mr. Vice-Chairman, Sir. at the outset.l wish
to express my grave concern about this
tendencey of coming in repeatedly with
supplementary Appropriation Bills. As the
hon. Minister has just said, the total amount
sought to be spent additionally is of the order
of Rs. 1593.18 crores The Minister has been
kind enough to tell us that out of this, Rs.
925.47 crores will be met by savings or
augmentation of resources and the gap will be
only Rs. 667.71 crores. He has further said
what this
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Ks. 667.71 crores would consist of and the
items which he has selected, probably, one
would not be able to quarrel with because they
relate to Punjab, Ha:iyana for the Sutlej-
Yumuna Link Canal. But the fallacy of the
argument is that out of total Rs. 1593.18 cro-
res if the gap is only Rs 600 crores, there is no
way that we can allocate Rs. 667 croreg to this
particular item. We must see Rs. 1593 crores
in its totality and with a little more tightening
of our belts, it is possible to entirely do away
with the additional requrement of Rs. 600
crores because this amount of Rs. 1593 crores
consists of various items. like payment of
financial institutions totalling Rs. 6 crores. the
subsidy of the industrial development depart-
ment, Rs. 100 crores. There are items which
certainly can be looked into and | do not see
any justification why there should be a
deviation from the Budget figures which has
been passed only fiv'e months ago. Only five
months of the current year have gone. | do net
want to sound that | told you so at the time of
Budget. That is not the attitude. But the
economic parameters, the resources position,
the expenditure position heOongs to the whole
country and we should look at it collectively.
It is a very very disturbing trend that first of
all there is a large deficit at the time of the pre-
sentation of the Budget and then within five
months, we have to come with an additional
demand, 40 per cent of which still rermins
uncovered. Even if we go by the Minister's
figures, then how we are going to make this
Rs. 667 crores is not known. We can safely
assume it will be done by deficit financing
which essentially means additional monev
simply. Now, Sir. | wish to place certain
figures before the House. In the first 16 weeks
of this year that means 1988-89, from ist

April, (he first four months, 16 weeks figures
are available. The net Reserve Bank credit to
the Central Government has increased by Rs.
8171 crores as against only Rs. 3908 crores in
the
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corresponding period last year. This is widely
believed to be an indicator of the real
magnitude of the Bugetary defict. in other
words, in the first four months of the year
itself, the Budge-tay deficit of the order
of Rs. 8,000 crores is already looming
large on the horizon. With our economy
being what it is, and without any any
dramatic change in the situation expected in
the remaining 8 months of the year, it is not
possible to see how we can take these deficits
to a reasonable level. The net bank credit
to the Central Government and the state
Governments, in. eluding the incremental
credit from all banks, including the Reserve
Bank, the increase is of the  order of Rs.
10,841 crores against Rs. 6,943 crores last
year Now this again, Sir, is a very disturbing
figure and there is no let-up on commericial
borrowing. Commercial borrowing from banks
has increased by Rs. 3103 crores as against Rs.
1851 crores. So even on that front, the money
supply or the total money in circulation, there
is nolet-up. The net result, Sir, is the
seeing the broad basis of money supply in the
first four months of this year it  appears that
the money supply increase is in the
range of Rs. 10,000 crores as against Rs.
7,320 crores increase last year. Sir, we had
mentioned while participating in the debate on
the Finance Bill that increase in money
supply is one of the major causes of inflation.
At that time also, friends from the other side
did not like our sounding very pessimistic
about the outlay during the year but H
we have  the first four months of the
performance to go by and the figures which
are official figur. res, this situation is very very
disturbing, to say the least, | will like to men.
tion two more features which, have helped
in curbing the money supply or the liquidity
in spite of this situation. But those two
factors, though they have helped to curb the
money supply, have  got  negative
repercussions in other ways.  The first is the
foreign exchange reserves. The foreign
exchange reserves have declined in this period
of four months by Rs,
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1264 crores, a decline of 23.1 per cent as
against a decline of Rs. 381 crores last year
during the same period. This is a very steep
decline. But for this decline, the liquidity or
the money supply would have spurted much
further. But though this has helped in not
allowing the -money supply to spurt, this has
got other serious negative repercussions. The
net liabilities of the banking sector in this
period have also gone up by 2360 crores as
compared to Rs. 1160 crores last year. All
these economic indicators point only to one
thing and that is, we are having an overdose
of currency in circulation as compared with
the state of our economy. Ultimately, inflation
has a direct relation with money supply. I will
also give some figures on the inflation situa-
tion. On 30th June' this year, the general
index for working class was 433.8. That is,
the wholesale price index was 433.8,
compared to 401.5 last year. This is an
increase of 8.5 per cent which is 32 points
compared to only a 5.8 per cent increase last
year which was 22 points. Sir, the wholesale
price index is the basic indicator and it has an
effect on all other indices as we have seen.
Even on a conservative basis a one Per cent
increase in the wholesale price index means
1.5 per cent increase in the retail index.
Therefore, the inflation rate is of the order of
13 per cent. Now, Sir. the common man does
not go by these figures. Cereals have
increased by 13.8 per cent as against 3.7 per
cent last year; pulses by 36.7 per cent
compared to 6.5 per cent. Sir, the common
man ultimately has to pay more for this daily
requirements as a result of the fiscal and
financial policies that we have been
following.

Sir, since the time at my disposal is short, |
want to bring particular attention of the
House only to two or three aspects. The first
is the agricultural sector which is a very
important sector. The consumer price index
for agricultural sector has also
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risen to 661 compared to 572 which is an
increase of 15.5 per cent. The only ray of
hope in the whole thing is a good monsoon.
We read various newspaper articles, various
statements, that there is a good monsoon and
we are going to have no problems this year. |
wish to caution the Finance Minister through
you, Sir, that undue complacency because of
a good monsoon should not be there. We
should be very very vigilant, specially with
regard to the money supply position. The
exact figure of money supply is available only
up to July 15. The increase in money supply
is Rs. 8335 crores compared to Rs. 4150
crores last year. Mr. Nani Palkhivala, who is
an eminent jurist and economic thinker, has
been very-harsh on this. He has made a state-
ment in Bombay that counterfeit currency is
in circulation. What he meant was that the
currency in circulation is far beyond what a
prudent economic index would justify. | do
not want to use such harsh words. But the fact
is that if our currency and money supply, go
on at this rate, soon -a day will come when
we will be caught up in a quagmire and a
vicious circle from which we cannot come
out. What will happen is, we will have to
increase the dearness allowance and wages of
workers as a result of inflation. For that we
need money. We will get that money again by
printing more currency. This will be a circle
from which we can never come out. | feel the
time has come when the Government should
clamp down hsavily on all Government
expenditure. If Government expenditure is
curbed, if we show some austerity, | am sure
this Rs. 600 crores can be met. There was talk
of a five per cent cut in expenditure in all
departments. But we do not hear anything
more of it. | request the Finance Minister to
immediately ask all the ministries to cut down
their expenditure at least by five per cent.
That will really help the economy. The other
thing is for augmenting the resources the
working of  public
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sector  undertakings needs to be im-
proved—again the only resource” left
with the Government which is basically the
profitability of  the public sector
undertakings. We do not find a mention in the
Appropriation Bill; | would request the
Finance-  Minister to give us a picture how
the public undertakings are faring.  Under the
long-term fiscal policy they were sup-posej to
be generating a large surplus in
there plan period. | would request the
Finance Minister to tell us whether the public
sector undertakings are generating profit or
we have still to pay money to them because
here you have made an allocation for
financial institutions. Of these Rs. 600 crores
how much of it is going to NTC and other such
white elephants, we must know.  If parti}' this
money being raised is to finance the losses of
the public sector, then we are going to face a
very serious situation. Therefore, | would
request there should be a proper debate in
Parliamnet; a white paper from Government on
public sector should be published. Unless we
augment our resources we cannot meet the
situation. And ~ we have to augment
interest free resources. You may say we can
borrow  money. No; borrowing money is
not  augmenting resources. That is only
postponing the problem. Therefore | would
request the Finance Minister, even at this
stage, there are still seven months to go;
going by the indicators of the last four, five,
months | shudder to think what will happen to
the  economy in the next seven, eight
months.  As | said be fore, when the
economy suffers, it is really the common man
who has to pay more, and by the time we wake
up to the real" situation, it may be too late.

PROF. CHANDRESH P. THAKUR
(Bihar): Mr. Vice-Chairman. | must thank
you for giving me this opportunity although
this is the time when we rush for lunch, for
refuelling with a meal. .Nevertheless | must
respect
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your wishes. | rise to support the
Appropriation Bill. It is a part of the
Government's fiscal exjercise that it has to
come to the House for supplementary
appropriation and this is the beginning of that
exercise  for this budgetary  year. This
is also the occasion to take note of the
health of the economy, its strength and its
weaknesses. | ami sorry that | could not sit
through the whole of Mr. Morarka's
observations. | normally like to listen to him.
Towards the end he made some observations to
which | would like to make a reference. It is not
always the political practice to agree with the
speakers from the other side of the front.
But in a responsible political management it
is a part of the game to take note of what is
healthy from the other side of the House also.
To the extent that he has alluded to the problem
of iro-balacnces in the budgetary
planning, particularly the revenue
budget, | fully endorse his point  Several
Members in  the earlier  debates  have
drawn the attention of the  Finance Minister
that the fiscal situation needs sufficient
judicious replanning  and whether it is
expenditure control or sufficient  revenue
generation or resource generation, that is part
of the necessary exercise and we would like to
re-emphasise that.  Nevertheless, this is an
occasion to take note of the fact that the bad
years are behind us and consequences of the
sort of dismal drought are no more and the
economy is moving in the direction of
postive and  accelerated growth. Bountiful
nature in terms of rains, widespread rains,
cross-country, has strengthened the
capability of the agricultural sector, whether it
has produced raw material or edible food items,
it has helped. Now this is also the time to
take credit from the Government's side
for a very-effective drought
management. We have provided a base and
alertness in the system which  we have been
able to further consolidate when the weather
situation has helped. To particularly illustrate,
our kharif  and rabi crop strategy has paid off.
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And, so, food production is expected to be
better than the initial estimates. But it is not
to suggest that we are totally out of the
woods. The pressure on the prices, whether
on the wholesale prices or on the consumer
prices, ig there and we have not still crossed
the danger mark. This, on the whole, is the
position now. So far as the Consumer Price
Index is concerned, unfortunately, the link is
missing, the organic link between the
Consumer Price Index and the Wholesale
Price Index has long been lost, which needs
to be retrieved as far as possible. But, for
better or for worse, the economic science
accepts that the real health of the economy is
indicated by the movement in the Wholesale
Price Index rather than the Consumer Price
Index because the latter is open to pressures
from the supply and demand sides in the day-
to-day conditions

[The Vice-Chairman (Shri Jagesh
Dwai) in the Chair]

Sir, there is evidence to suggest that the
public distribution system is under pressure.
We have depleted our food stocks, our buffer
stocks, and replenishments through imports
and other sources are expected. But | believe
that procurement has not been as sufficient as
it should have been and to that extent it is
likely to exert continuous pressure from the
supply end and, ultimately, on the price side,
particularly the consumer price side. Perhaps
the honourable Minister will take this into
consideration and see whether the
procurement is to be further strengthened or,
if there is a need at this time, whether further
import of essential items should be consider-
ed

Now, Sir, in the public distribution system,
the question is not one of supply alone. Once
you have the supply, how do you handle the
release and finally deliver the items to the
recipient? There are trade surpluses, and
some Press comments have appeared, some
economic and financial writers have said, that
one of the reasons for the price rise can be the
fact that the
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trade margins are larger than they should be.
Whether they are authorised margins or
manipulated margins, it is the consumers who
have to pay and this will have to be examin-
ed. In any event, the consumer interest must
be protected and the overall economic
interests through a moderate increase in
prices should be protected and, for that, the
trade must be under close scrutiny by what-
ever agency the Government has, whether
any existing agency or some agency which
has to be created, and it has to be more alert
and effective.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Just now you were talking about the
public distribution system and the supplies. \
would like to tell the Finance Minister that
the Chief Minister of Maharashtra has told
me that they have got only two days' stocks.
This is the situation now.

PROF. CHANDRESH P. THAKUR:
Supply situation is really a problem and that
is the point which you are trying to bring to
the notice of the Minister.

Now, the point is that to have food stocks is
one thing and to have plenty in some areas is
quite another. Now a large part of the country,
which is relatively difficult to be reached,
difficult to be accessible, through the
transport network or the road channels, is
really the vulnerable sector and it is there at
the receiving end that the consumer gets an
unfair deal and with all the capability that we
have to help him we are not able to do. So,
from that point of view, all the elements in
that process have to be taken care of. | do
realise that this is not within the jurisdiction
of the Finance Ministry, but as the presiding
Ministry over the economic management of
the country, | think, they have all the clout
and persuasive power to see that this system
is rationalised. Now this raises the question,
with regard to economic management, of
infrastructure.  The Prime
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Minister has been emphasising that we are
going to create more infrastructure. It is not
that during the last forty years we have not
been creating any infrastructure. But it is a
good thing that we are now discovering the
gaps in the infrastructure which we wanted to
create and perhaps the course of correction
which the Government is thinking, which the
Prime Minister is contemplating, is most
welcome and the Jtouse will have to
strengthen the hands of the Government in the
expeditious implementation of a really
effective infrastructure network. When we are
talking of infrastructure, we are not talking of
administrative blocks or units at districts, but
we are talking in terms of such infrastructure
which involves the lifeline, the artery, of the
economy in any country. | have a hobby horse
of removal of regional imbalances in
infrastructure, coming as | do from a State
Where the total infrastructure is really crying
for a look and help from wherever resources
are available. If you look at the

population ratio to nation-2.00
P.M. al highways, Bihar has the

least. It you look at the controlled
irrigation in terms of acreage to population.
Bihar has the least. If you look at the power
availability per capita, Bihar has the least.
And as a result, when a natural calamity like
the earthquake has come it is not the problem;
how many die but how many happen to be put
to the handicap as a result of the infrastructure
not being available. On top of it, the natural
calamities come. The capacity to withstand
the medium and major national calamities is
dependent on the health of the infrastructure.
The doctor could be there. The patient could
be there. But the doctor could not be reached.
The jeep is there but the road is not motorable
for the jeep to drive. These are problems
which areas like North Bihar are facing. And
perhaps in the exercise to develop the
infrastructure all these things will have to be
put on a
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higher pedestal in the agenda of the
Government.

In a more detailed way, Mr. Vice-
Chairman, if I like to draw the attention of the
Government, | would like to put my finger on
the balance of payment situation. Now, the
balance of payments position is under stress.
The reasons are two: One is bunching of the
repayment schedule. We have borrowed in
the external market. | am not against
borrowing because unless you borrow you
canont have the resources for investment and
re-cycle. Second reason is that the
remittances from non-residents to India have
tapered off. They have gone down. The softer
buffer is hot because the Government planned
it. but in spite of the Government it is there
because people get crashed out of the
country—all kinds of people, not ths brain
drain category. These people were out to
make their livelihood. They developed the
capability, went across the border and sent
remittances to their families. And this has
provided the best foreign exchange support to
the economy. And the unpleasant fact is that
it has tapered off and is going down
alarmingly. With the cessation of hostilities in
the Middle East, with the Iran-lraq War
coming to a halt, there is the possibility that
the economic re-building programme will be
up on the agenda in that region. And there is a
promise for us. And there is a vast scope for
us to go the whole hog for product exports or
other kinds of capability that we have built,
which should be mobilized with speed and
which would be able to retrieve the situation.

Now, the third area is the export front,
another exercise of export promotion. Recent
figures are encouraging—19 per cent plus.
And that is welcome. But in terms of
diversity of direction, in terms of diversity of
the product, there is need for further
strengthening of that. | cannot put the
Ministry of Commerce under blame, because
the Ministry of Commerce is a trading body.
Unless we
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produce good quality porducts, miess we
produce products at a competitive cost, and
unless our delivery schedule is such which is
acceptable to the international market, we will
not be able to make a dent on the export
promotion ‘front.

Now, | said three. But | would like, with your
permission, to make the fourth point, on the
import side. One of the problems in the
balance of payments situation is that we
have had liberal imports and the payments under
external account  have been very frequent.
In the current quarter there is substantial
payment, and this is reflected; this was due.
Now, there is scope here to go and try to nego-
tiate re-scheduling of certain payment
obligations so that we are able to stretch it.
Maybe,, in the Government's  judgment
probably the pressure is  not as high as to
cause an alarm. | think  caution is required.
because the debt servicing ratio has crossed
the tolerance point of 21 per cent of the basic
level.  From that point of view, renegotiation
is a part of the larger economic diplomacy.

THE VICE-CHAIRMAN (SHRI JA-GESH
DESAL): Only two minutes more. There are
one hour and fen minutes for the Congress
Party. That is my difficulty. Otherwise, |
would have like to give you more time.

PROF. CHANDRESH P. THAKUR: As a
fellow Member you know that | bave been
keeping my counsel to myself throughout the
session. I cannot And a more receptive
listener than the hon. Minister  sitting
here. A speaker is tempted by the quality of
the audience. From that point of view, |
would  seek your indulgence. On the
economic front, | think the Minister of
External Affairs has got a lot of homework to
do. The political diplomacy is now being
handled at the Prime Minister's level. There is
need for redefining of the agenda of the
network of our diplomatic services and that
should be very demanding. | would like an
economic and commercial sense to be forefed
in the network of the diplomatic system that
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we have. The cost involved in the diplomatic
network is not really being offset by the return on
the economic front. My test for good external
rela-' tions, apart from everything  else,
would be very rigorous. How much ' is the
benefit on the trade side? How much is the benefit
on the direct foreign investment side? How
mueh is the benefit on the joint venture side?
How much is the benefit on our access to
sensitive or the preferred technology of the kind
that we are looking forward to?  Unless these
steps are brought within the framework of the job
requirement of the people in the diplomatic
service's, | am sure we will continue to have our
diplomatic service but it will not really be reco-
vering the salary  cost of the staff maintained
there.  So, | am speaking harshly becauss | have
been at this for long through different
channels and I don't think the Minister of External
Affairs has even taken note of this aspect.

This is also true with regard to our association
with multilateral agencies. To give you an
illustration, there are multilaterally  funded
programme in Bangladesh, in Nepal and in
the Asian region  worth millions of
dollars. Look at our share in those pro-
jects. It is just peanut. Our techno
economic  capabilities  aparts, there is need
for political back-up' and diplomatic back-up in
order to get a oreak-through in our share of
the multilaterally  funded programmes. |
think we should go whole hog with all the
clouts, political economic or technological,
that we may have. We have had 40 years of
post-independence industrialisation and before
that too India was not a totally agricultural
country. It was not a dark continent. It was a
developed country. Ithad a good industrial
network. At this stage when we are entering
the fifth decade of our independent life, we
should be able to move around with the
economic clout in the international market.
The problem is that we have put the industry
under protective umbrella and now that the
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Government is trying to bring in discreet
competition, whether internal competition or
external competition, and giving support to
"technology import of the kind that we need
and also giving other kinds of assistance, the
economy should be able to reap the benefits
of this support in vigorous entrepreneurship,
in a kind of killer instinct in the international
market where you go and sell and come back
with a return for the' benefit of the economy.

Now the other area which we are all talking
and particularly the Congress Party has been
talking much more and repeatedly is on the
employment front. At the annual session of
the Congress Party in Madras, there was a
resolution on that. | think in the field of
employment, this country needs a God who
will bring jobs, more job and many more jobs.
We are going through a desperate situation
and the problem is not uni-form. There again
the problem is concentrated in the rural
unorganised sector. There the intensity of
unemployment is very severe. It has an
economic cost in terms of wasted manpower.
It has a social cost in terms of the deviance
which demoralises young persons. There is
also a political cost of the kind which we have
seen in terms of the fissiparious tendencies,
regionalism, all kinds of separatist movements
based on the dilferent economic needs of
different regions of the set of people
belonging to that region. Now, | have got with
me all the data but I am. sure. Sir. you will not
allow me to reel off that data. But on the
employment promotion side the Government
has talked about self-employment strategy
which has been launched under the Integrated
Rural Development Programme. Now, the
concurrent evaluation and all the related data
are known. There are leakages. | think, there
is also a problem there—adequacy of resource
support. Of course, the Seventh Plan has
revised some of those things. In

[RAJYA SABHA]

Bill, 1988 472

terms of economically viable program-mes
sufficient resource's are made available to a
family for a project. Eut, at the same time,
there is a missing link. Whereas on social
conskte-ration, we need to go and give resour-
ces to those who are the poorest of the poor,
unfortunately, in our situation, the poorest of
the poor do not have always the capability to
take the resources and convert them into an
economically worthwhile activity. What is the
missing the link? Money is one thing, but the
money management is another thing, A person
coming from my State of Bihar also needs
money, and a person coming from Mr.
Morarka's State also need money except that |
cannot convert that money from one into ten,
but Mr. Mo-rarka can convert one into ten.
How to convert a typical. Mr. Thakur into a
Mr. Morarka is a part of social engineering.
That is the TRYSEM part which he talked
about. But my quarrel with the Government is
that there has been more money spent on the
scheme of TRYSEM and less of people
capability built to manage money in their own
benefit, in the interest of the society. So, the
entire programme of skill generation for the
vulnerable community where the so ciety is
doling out resources to help them to build
capability, to use that resource for their
benefit, needs to be re-looked and thoroughly
re-organised. Who will do- it, 1 do not know.
But those who are doing, they are not doing a
good job. That is the point | want to bring to
the notice of the Government. Maybe, in
isolated cases they are doing. But, by and
large, that is more an activity devoid of result.
And what | want is less of activity and more of
results. And then only we will be able to help
people.

Sir, on the employment front, when we are
talking of infrastructure programme, this
itself will generate direct employment. But
the multiplier of employment generated
through the infrastructure is going to be of
much greater promise.  So, when  we
are
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building infrastructure, we must think right at
the stage of forward linkage. What are these
infrastructure being built for? Are all the
building blocks ready there so that the day
the infrastructure is ready, the next linkage
will start work rather than the next Five Year
Plan and the next scheme of things? ' That is
where a kind of integrated planning is
required.

Sir, the third area in the employment front
is that we have large enterprises ....

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): Last point.

PROF. CHANDRESH P. THAKUR:
Nearly last point. Sir, the organised sector is
the visible sector of the economy. ..

AN HON. MEMBER- Sir, give him more
time.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): | would like to give him
even half an hour. But my difficulty is that
one hour and ten minute is the time for the
Congress Party.

PROF. CHANDRESH P. THAKUR: |
think, the Chairman's job is to be the best
listener.

THE VICE-CHAIRMAN (SHRI JA-
GESH DESAI): | am listening to you.

AN HON. MEMBER: He is a financial
expert.

PROF. CHANDRESH P. THAKUR: And
a good friend also.

Sir, the track record of the organised sector
on the employment front has not only been
dismal but also negative. The net addition to
employment through organised sector has
been going down. I -will not blame them. It is
the technological onslaught. The search for
economic viability under pressure from
"market and technology is taking a heavy toll
of the jobs in the organised sector. Now the
solution is not putting the organised sector on
the mat. The solution
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is in finding alternatives. And it is there that
the small scale sector or the informal sector
that we had talked about comes in. But, here, |
would like to communicate a message through
the Minister concerned to the Department of
Industries that in the name of small scale
sector, almost every district has an industrial
estate which is really a litter of the kind that
the Delhi Development Authority has spread
in Delhi. It has stalls but no light and no
activity. What we need is a revamping of the
entire small scale' industry which is currently
rather creating a kind of eyesores in every
district. But not the effective utilisation of the
facilities there; not the quantity but the qualify
also. Then we have great opportunities in the
technology missions that the Government has
launched, particularly in such of them as those
in dairy, or health or education. There is a tre-
mendous scope for employment for the people
in the nooks and corners in the villages to take
up jobs in voluntary channels, self-employed
channels. {Interruptions). I am coming to that.
And the new programme of food processing,
the best use of the post-harvesting technology
and processes is an area of great promise. And
since the hon. Health Minister is here, | saw
the summary of his speech in the recent
conference of food processing units where the
Ministry of Health was asked to relax health
conditions. | will be the last one man to
recommend that the Health Ministry may
relax health conditions on food processing
units because then they will be creating a
vested interest of inefficiency and | would say
that even if we have to wait for two years 1st
us wait, but let us not compromise so far as
the processing of foods is concerned their
manufacturing, packaging, both. And | would
like to compliment Vohraji that he has stood
firm and said that there will not be any
compromise so far as the health standards are
concerned. In this connection, | would like to
strengthen his hands. Now the food processing
industry needs all the support in terms of
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technology or where other kinds of resources
are required, for two reasons, one because it is
going to create jobs, and secondly because it
is going to change the whole eating habits of
the people of this country.  Now | go to
Delhi University at lunch time. Young boys
and girls do not know what to eat. My son
goes to university and | give him Rs. 10 but for
that money he cannot buy any wholesome
food, partly because his eating habits are bad
and partly because the food  processing
industry does not provide wholesome, food at
reasonable prices, which is clean and easily
available, just like sandwiches or soup or
some such thing.  Of course, samosas
and idli are available, but not of the kind
which the younger generation is looking
forward to. | am a Professor of Management
and my own and my colleagues' managerial
skills are put to test, can we manage a good
lunch at a reasonable price for students in our
faculty and 1 am making a confession, we have
failed, because the industry's support is not
there.  Here is a segment of the market, here
is a segment of the population, which is
hungry which has the capacity to spend a cer-
tain amount of money and it is for us that we
should come  out with a package, at .a point,
at a price, of the quality, which they can
sustain. So, there is great scope for
changing the food habits and if we are able to
process, we will be' benefited and we will be
able to export the agro-based products to the
international market.

Further on the employment front, tourism
is another opportunity. We have for good or
bad or better or worse, so far identified
tourism on two criteria; one the foreign
exchange part and the numbers, foreign
arrivals, that is neither the beginning, nor the
end of tourism. There is such a tremendous
market for domestic tourists and tourism
related jobs, you will have tremendous job
opportunities for guides or smack deliverers
or curio sellers or hutment builders where
people can have secure and clean stay.
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These are the opportunities. Recently | went
to these dhams; Lakshman-jhoola, Badri-
Kcdar, the amount of opportunity for jobs, for
the quality of service that the visitors are
looking for is so tremendous. You can take a
place like Vaishnav Devi, take a place like
Tirupathi, where hundreds of people go every
day and they come back with one story that
there is a lot of nightmare and a lot of
problems. Now, here are opportunities for the
Tourism Ministry to shift its sight from
foreign arrivals, chartered planes and foreign
exchange earnings, and instead created
enough job opportunities give them scope to
invest small amounts of capital in things
which people are looking forward to and
perhaps life will be better for the area and for
the people directly involved and for people
like you and me who occasionally find time
and resources to visit these places.

So, Mr. Vice-Chairman, sir, with these
words | would like' to say that the recent
developments like the re-galvanisation of the
Tamil Nadu economy under the current
arrangement is an area of promise that the
contribution of the State economy to the
national pool is going to be substantial, better
than what we have seen. Things are looking
better in Punjab which will help to revitalise
the productivity of the Punjab economy, agri-
culture and agro-related industry and that will
also add to the national pool. We have the
GNLF accord which will again tone up North
Bengal area for productive activity which for
the last several years has been on a holiday,
or on a reverse gear. That will help, and from
that point of view, the ultimate resource
through the revenue channel should look
better and, perhaps, the resources committed
for one or the other programme may vyield
better results.

With these observations, | support the Bill.

SHRI ASHISH SEN (West Bengal): Mr.
Vice-Chairman, the material which has been
placed before us is a
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further evidence of how this Government has
proved again to be the managers of
mismanagement in running the country's
economy, as in other fields. Why | say so
is because only the other day, two or
three months back, we had gone through
the process of approving the General Budget,
and within  this short time, another
supplementary ~ budget has come. We do
not know whether the next supplementary
comes within a few weeks' time, not a few
months' time. Last year, when the
Prime Minister happened to be the Finance
Minister at that time  he said that there
will be no repetition of supple-msntaries, if |

remember  correctly, though | was not in the
House at that time. Now, today, the
deficit is around Rs. 8000 crores. How

much is being added? Rs. 600 crores. What is
the productive purpose for which this money
is required? It is all an outcome of wrong
planning.  What is our position whether in
the field of agriculture', or rural development?
We have got approximately 40 lakh jute
workers, 60 lakh  cotton  growers, about
30 lakh sugarcane growers, associated with that
about 2 lakh jute-mill  workers who are
affected, and then 11 lakh cotton-mill
workers, handloom and powerloom workers to
the extent of 83 lakh, and some 3 lakh workers
working in the mills.  In the agricultural field,
we find things are moving in a manner where
the total indebtedness  of the kisans  in our
country has been  assessed by some
economists to the extent of Rs. 15,000 crore.
If the indebtedness of the agriculturists is
coming to that extent, and then there is no
improvement in the life and living of the
peasantry and kisans, what is this budget for?
What is our economy? What is the
management of the economy as re gards
agriculturists all over the country, particularly
in the northern zone and the north-east which
are reeling under floods? Every year there is a
flood. But there is no planning about
preventive measures being  taken to halt
these floods coming in. Is it that something
extraordinary we are ask-
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ing for?  In the adjoining country. China,
the new political power came two years later
than ours.  What do we find?  Such big
rivers like Yang tze Kiang, which was actually
the instrument of destruction  periodically
every year, known as the river of sorrow,
they have been able to control. But we
cannot tame Brahmaputra; we  cannot do
something for Yamuna and Ganga. Is it so
difficult? If there is a proper management of
the economy  keeping in  view the people
and the kisans who are living around those
areas, it would be good. Now, it is good that in
respect of assistance to the States, a sum of
Rs. 400 crores  has been  provided for
Punjab. Nobody is objecting to it
Everybody will accept  this proposition.
But the main question is, how does the Central
Government  ensure the equitable
distribution of the  resources among all
the States? For this, there has to be a proper
economic planning so that equitable economic
development can be brought about in all the
States. But if the attitude of the Central
Government is one of 'My baby; others'
baby', it becomes difficult. The question is,
are the people of India one or not?  If the peo-
ple of the entire country are one and the Central
Government is at the helm of affairs, the
Central Government have got to see that
there is proper distribution of resources so that
one area does not suffer for want of credit, for
want of  financial resources, while the other
areas do not feel the pangs of suffering
which the- other one feels.

In, the field of industrial development, what
do we find? There is the Central Investment
'Subsidy Scheme for industrialisation of
backward areas. It is quite good. But which
are the places where it is being implemented?
Some data must be made avialable to the
Parliament. Simultaneously, there are also
established industries. Because of the
mismanagement by the industrialists, they are
turning sick.  Like, for example, the
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Bengal Potteries. There are many such
industries. Eight to ten per cent of the total
industrial establishments in our country are
today either sick or closed down or locked
out. You can imagine how many Ukhs of
workers are involved. Are we doing anything
to take care of them?

What about petrochemicals?  What
happened to the Haldia Petro-Chemi-cals
Project? What is the bottleneck? Why is it not
coming up? In regard to power, it is good that
somsthing is coming up in U.P. with the
assistance of the Soviet Union. But is there
not a discrimination made in relation tc. the
Bakreshwar Thermal Power Project in the
State of West Bengal? Why should there be
such a discriminatory and differential
treatment in regard to disbursement of loans
we are going to get or we are getting from
foreign sources for years together, this
shameful feature has been going on with
finance in respect of development being
mismanaged successfully and tenaciously.

Two lakh jute mill workers have been
ruined by their promoters. But funds are being
made available to them. | have a Press
clipping with me. What is the position? The
Nadia Jute Mill, for example. The owners
have swindled provident fund money "to the
extent of Rs. 9 crorss 69 lakhs and they owe
more than Rs. 3 crores to the banks. Together,
the amount comes to nearly Rs. 15 crores.
Thev are going scot-free. There is nobody to
take action against them. There is no attempt
on the part of the managers of the economy to
full them up who have defrauded the people,
who have defrauded the workers.

THE VICE-CHAIRMAN (SHRI JA-GESH
DESAI): You have another two minutes.

SHRI ASHISH SEN: There is one
gangster, by the name of Dholakia or
something like that. This gangs
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ter is to be provided with armed guards and
for this provision is made whereas so many
people are going without protection in the
city of Delhi. I do not know how the Home
Ministry is functioning.

Then, there is the question of bank finance
for setting up of industries. There is talk all
right that finance will be made available for
accelerating industrial growth. There are many
big nationalised banks like the United
Commercial Bank, Union Bank, Central Bank.
Punjab National Bank, Indian Bank etc.
People are not able to get loans even, in
respect of amounts like Rs. 2 lakhs, Rs. 10
lakhs, Rs. 40 lakhs etc A number of appli-
cations from small and medium industries for
loans remain pending and loans are not
granted for years. If this is the position, how
do you expect the economic life in the country
to improve? How are the Chairmen of “banks
appointed? In one case, in the case of
Chairman of Bank of Travancore, his
telephone bill came to Rs. 59,000. What for
does he require so many phone calls? The
same gentleman has spent about Rs. 1,47,000
for furnishing the flat. | do not know what
type of luxury is required by them and there is
no check over this. What is the finance
Ministry doing about that when these people
do all these things? Then, take the case of the
Chairman of the.United Bank of India. His
wife wants to go to the toilet but here is no
toilet for ladies in one Orissa branch. called
Nampura. The toilet is not there because there
is no lady employee. And for this the branch
manager is suspended. This is how the
banking industry is being managed under the
control of the Finance Ministry. (Time Bell
rings). Just a couple of minutes, beyond that |
won't go. Now we are coming to a point of
flow of credit from foreign land, it is rising
rapidly. The growth has been 18 per cent over
1986 figures. We have got Rs. 9300 crore
addition to the figure of Rs. 51000 crores
which we add at
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the end of 1986 flow of foreign credit. What
does it mean? Then, not only this flow of
credit that is coming, along with that we are
finding that non-residents are also bringing in
funds by way of deposits which have got to be
repaid whenever they want. The rate of
increase is very fast. The debt load is serious.
Annual debt increment is enlarging. It is going
to be worse because our balance of payments
position has sharply deteriorated. Imports have
shot up. Shri Morarka has already spoken
about it. Simultaneously, our repayment
obligations to IMF and others have accu-
mulated. Resultantly, foreign ex-" change
reserves are sharply dwindling. Within three to
four months three to four thousand crores have
gone down. And if imports go up in the
manner in which it is going today, perhaps we
may not have sufficient reserves in the next
four months. Government may argue that this
is due to sudden heavy payments for importing
edible oils, fertilisers, etc. but there is no room
for complacence because very soon we are
going to pay heavily on import of foodgrains.
In respect of food stock what is the' position
today?. We are finding incompetence of this
Government. Last year food stocks repleted
due to severe drought. If the Government had
imported Joodgrains, at that time in the
international market the price was lower, we
had to pay less. Now if the Government has
got to go in for importing foodgrains, the
international price of foodgrains has gone up
and naturally'our food-import bill is going to
be substantial, it is going to have an impact on
our economy and the budget that has been
talked about. This is how our foreign currency
reserves are being, if | may say so, misused by
a lack of foresight. With the reserves being
what they are and the Government unwilling
to trace back its policy of import liberalisation,
the country will have to borrow much larger
amount from IMF as also from private
commercial sources. External debt service
charges have already crossed Rs. 2000
crores. The
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growth of debts in this order will ultimately
lead to serious compromises in our economic
sovereignty. Mr. Vice-Chairman, | am'
emphasizing on this point_ it is going to
affect our economic sovereignty and political
economy vis-a-vis the lending imperialist
countries Some of the South American
countries like Mexico and Brazil are the
pointed examples before us. Should we allow
this mismanagement to lead our country to
the state of affairs of Mexico and Brazil? As
far as internal borrowing is concerned, it is
an astounding feature that nearly three-fourth
of our borrowings are' needed for repayment
of the old loans. This is due to the
mismanagement of funds. On both counts,
external and internal borrowings, the
financial management of country's economy
by the Government has brought the country
to the brink of almost an insolvency.

They are sitting like idols in temples to see
that the country is brought to a state of
insolvency. Thousands of crores of rupees are
reported to be locked up in foreign banks.
FERA and all that is going to be changed.
Today we found that some people who had
been prosecuted are being released from the
FERA rules and other things. How many
thousand™ crores are there in the Swiss banks
and other banks? It is our country's peoples'
money which should be brought back and
these people should be, forced to bring it back
to our country so that it could be utilised to
reduce the deficit and for economic growth of
the country. Could it not be done? The original
budget deficit was to the extent of Rs. 7484
crores. With Supplementary Demands of Rs.
668 crores, it is going to be about Rs. 8000
crores. The Reserve Bank has also said that
their credit to the Central Government has
sharply increased by more than Rs. 8000
crores in the four months of 1988, while the
State Governments' credits have declined by
Rs. 67 crores. But during this period what is
the difference in the economic , climate?
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If we analyse this performance of the
Government, we find little interest in giving
permission for the Supplementary Grants, as
asked for. Can; | have one minute, more?,

THE VICE-CHAIRMAN (SHRI JA-GESH
DESAI): You have already taken fifteen
minutes.

SHRI ASHIS SEN: Just sixty seconds | am
asking for. In the industrial field where is the
outlook to provide for salvaging small and
medium industries from closing down? When
thousands of crores are wasted by way of
gratuitous relief to monopoly houses in the
shape of excise duties, export promotion
grants, winking over FERA violations,
allowing big industrialists to dodge payments
under the Employees State Insurance Scheme,
or defrauding Workers' Provident Fund
without enforcing law, the Government is
adverse to taking over industrial units which
can be made viable— for example, |
mentioned Bengal Potteries, textile concerns
like Mohini Mills and various units of NTC. .

THE VICE-CHAIRMAN  (SHRI JA-
GESH DESAI): Don't bring new points now.
Please conclude.

SHRI ASHIS SEN: throwing
thousands of workers out of jobs. How much
funds would have been necessary to allocate
for running such industrial establishments in
almost all part of the country? Not a big sum
compared to the grants to misusers of trust
who take away hundreds and thousands of
crores of rupees.

So | do not feel like associating myself
with passing this Bill and the Supplementary
Grants and | stop at that.

SHRI RAMESHWAR THAKUR (Bihar):
Mr. Vice-Chairman, Sir, | rise to support the
Appropriation (No. 4) Bill, 1988, which
provides for a sum of Rs. 1593.19 crores.
Some of our friends have criticised this
additional amount required by the
Government in a vague and general manner.
But
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we should look into the various aspects which
have been provided for. The major item
provided for is Rs. 231.50 crores for the
power sector which is the most important
infrastructure set-up for us and this will
amount to about 15 per cent of the total
additional outlay. By this primarily we are
going to add Rs. 200 crores to the share
capital of the Power Finance Corporation.

(The  Vice-Chairman  (Shri Satya
Prakash Malaviya) in the Chair)

This, in turn, is going to assist and help the
various power institutions in different States
to augment their power sector, particularly
the rural power.

The' second major item is payment to
financial institutions which amounts to Rs.
627.64 crores. This amount is primarily our
additional contribution to the International
Monetary Fund which is about 40 per cent of
the total amount.

The third major item is transfers to State
Governments which comes to about 30 per
cent. This payment of Rs. 400 crores is
primarily for the State Plan of the State
Government of Punjab—Rs. 10 crores for
police housing and Rs. 30 crores for the de-
velopment of the Golden Temple Complex.
So about 85 per cent of additional amount is
required. You add another six per cent" for
industrial development. That is also a very im-
portant item which caters to the needs of the
Central Government subsidy schemes in three
parts, that is, the Central Investment Subsidy
Scheme, the Transport Subsidy Scheme and
the Infrastructural Subsidy Scheme for
industrialization of select backward areas.
That is Rs. 100 crores which comes to about
six per cent. Thereby, 91 per cent of the total
outlay Will be for four major items, and the
remaining nine per cent coversi the rest of the
items.
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We particularly commend the financial
management of the Government and | am
happy to hear from the honourable Minister
that out of this, Rs. 1,593.18 crores will be
met out of the additional increase received in
savings of Rs. 92547 crores and the
additional requirement will be only about Rs.
667.71 crores. At this stage | would like to
say that some friends from the other side have
simply, in a general way, criticized the
Government's financial management. We
should appreciate that last year was a very
difficult financial year for the Government
when nearly two-thirds of the country was
reeling under drought and the other parts un-
der floods and, in spite of that, the
Government has been able to have very good
financial management. In spite of the
constraints on the economy, the overall
performance has been excellent.

The second part was about agricultural
development about which my friend, Prof.
Thakur, spoke. | would simply add that it was
good last year. We have been able to maintain
the level in spite of all the difficulties in an
year of drought. Not a single person suffered
for want of food. In the past we have seen
how, in many years—prior to
Independence—Ilakhs of people died in
Calcutta for want of food. Our agricultural
management has been very good and our
agriculturists have done very well. Particu-
larly, the last budget had provided for about
40 per cent for additional agricultural inputs.
We hope that with the good monsoon this
year, we will be able to achieve the target
which. we have set, and by the' end of the
Seventh Plan the target of 177 million tonnes
which we have set will be achieved and we
will be able to meet our requirements.

With regard to industrial development, we
are all aware that industry, in spite of
constraints on the infra-structural front,
particularly power, has done extremely well
and the total growth has been of the range
of near-
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ly nine per cent, which is very substantial.
Transport and communications have fared
fairly well. Science and technology as you
know has done extremely well. In the case of
social services, education and health were
doing very well. Here | would like to add that
there should be additional provision in the
sector of health education because they
concern human welfare. Therefore | would
urge upon the honourable Minister that these
sectors should not suffer for want of funds
and, if necessary, additional funds should be
provided to meet the increased demands.

About rural development, the Government
has been able to maintain the tempo of the
Rural Development Programme which is
given top priority in Governent policy, and |
am sure the 20-point programme and other
development programmes will be continued
and additional funds will be provided for
them beyond what has been provided in the
last budget.

But there is one thing which is more
important and about which | would like' to
give some suggestions to the honourable
Minister. The important  part is
implementation of the provisions made in the
earlier budget and the additional provisions
which are being made here. Implementation
of the plans on time and proper utilization of
funds is one of the most important aspects.
The second aspect is, there must be more
efficient management, that is, more
productivity efficiency should be there and
profitability of the public sector undertakings
should be increased so that they are able to
cater to the needs of the public sector which
is in commanding heights, which has top
priority in the economy and to which the
Prime Minister has given further impetus.
During the last few years, particularly during
the Seventh Plan, the maximum investment
has been made. It is very essential that these
public sector undertakings should give good
results. Particularly for the public sector un-
dertakings which have not been performing
well, it is essential that on
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an. individual basis there should be
monitoring, and all these public sector
undertakings should be brought to strict
discipline. There should be maximum savings
to the desired degree of profitability so that
they are able to help the general budget by
their contribution.

The next one is in regard to the
Government expenditure. Concern has been
expressed, and there has been a suggestion
that there should be a decrease of at least 5
per cent of the expenditure. | am sure, the
Government, the hon. Minister is taking
necessary steps. | think this saving of Rs.
925.47 crores which has been indicated is also
partly out of the savings contemplated in the
Government expenditure. | would urge very
much that in view of the stress and strain on
the economy, the maximum efforts should be
made to reduce the Government expenditure
in a systematic way in almost all the
departments. Particularly the non-essential
expenses should be reduced.

The other one is the price situation. There
has been a very difficult period as far as price
is concerned. But in spite of that, the
Government has been able to maintain the
supply line and the prices, by and large, have
been maintained well' | think, there has been
stress and strain more particularly in regard to
essential comrniodities, and' there has been
some rise in the case of consumer goods. But,
nevertheless, if we take the totality of the
situation, | think, the Government deserves
compliments for it has been able to contain
the price in spite of several adverse factors.

But the more important point is, out of this
We will have also to see the contingencies.
When we look at the eastern sector,
particularly Assam, West Bengal and Bihar,
certain areas are now again having this time
floods, and those areas need to be caterer to
and helped.

[RAJYA SABHA]

Bill, 1988 488

We had recently an earthquake in
Bihar, Sikkim and other parts of the
country. It is necessary that the
people who have been affected, have to be
helped. | was present in Patna when the
earthquake took place. It was a very severe
earthquake after 1934, and a large number of
people, we are aware have died. But a much
larger number of people suffered casualties.
But much more, a substantially large number
of buildings have been damaged. More than
that— now the latest figure is coming—a very
large number of houses 30,000, 40,000 houses
have got cracks. This is very important. This
aspect has not been highlighted. We have
highlighter only those houses which have
collapsed or the people who died, but not the
casualties, human suffering and cracks in so
many buildings in the rural areas as well as
the situation particuarly in Darbharga,
Madhubani, Jhanjharpur, Munger, Bhagalpur,
Saharsa, Khagadia and other districts. These
cracks are dangerous and we have to consider
more how they have to be helped. They did
not come in any category of help, it is very
essential that they should also be 'looked into
and some Central assistance and State
Government assistance should be provided for
those' houses which have developed cracks,
which are unsafe for living for people.  This
is very essential.

In this entire process, | would like one
aspect to be covered. It is that when the
Central assistance is being given, the basic
policy of planning has been also to remove
the regional imbalances. In this process, when
there are regional imbalances, when we give
Central subsidy for selected backward areas, |
would like to know from the hon. Minister
what the position of giving the assistance is to
the backward areas. For instance; Rs . 100
crore subsidy which has been povided lor
backward areas, is being given for States like
Bihar which is very backward industrially.
What other backward States is it being
provided lor? It is essential that much more
funds need to be provided for to remove
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the regional  imbalances, which is a major
asptct of this Plan.

Lastly, 1 would like to submit very much
that it is essential that the peo_ ple who are
implementing the Plan should have some
control over the ex-penditure. We provide for
additional funds. The Budget for the current
year is one of the largest budgets, so, we have
provided for additional funds. These funds
must be property utilised. For this purpose it
is essential as a thrust has been given in this
direction by the Prime Minister, that we must
be able to ensure people's participation at the
grass-roots level. It is very essential that the
beneficiaries of this Plan are enabled to take
direct part in the implementation of the plan.
They must be consulted. Therefore, as has
been directed by the Prime Minister, the
Planning should be at the grassroots level, at
the Panchayat level, at the block level and at
the district level and we should identify the
natural resources also. Human needs should
match with them. By having planning at these
levels we will be able to have a composite
planning. People's participation in the
planning process particularly at the
implementation stage is essential so that the
funds meant for them are properly utilised and
they go directly to the weaker sections of the
people', tribals and Harijans, who have been
suffering for a long time. we must be able to
ensure that they get the real benefit and
productive assets are created to enable them
to raise their standard of living. | am sure the
Government will take necessary steps to see
that institution of Panchayats is effectively
worked and the Government organisations
along with the people's support should be able
to implement all these plans to ensure that the
people get the benefit meant for them.

With these words J support the Ap-
propriation Bill, 1988.

PROF. C. LAKSHMANNA (Andhra
Pradesh): The presentation of the Ap-
propriation Bill is a monumental testi-
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mony for the capacity of mismanagement on
the part of the present Government. With
every succeeding Appropriation Bill they
display rare qualities of non-comprehension
of the economic situation and the ill-health of
the economic situation of the country . | do
not understand how the Government proposes
to contain several iU-effects of the
mismanagement which they have been
following for the last four years more
particularly and for the last 40 years in
general.

We had a Budget in the month of
February-March and now we are hav-ing the
fourth supplementary Demands for Grants, |
was told that the first two referred to the
Budget itself. The third one referred to about
Rs. 285 crores and the present one will leave
a gap of Rs. 669 crores.

As you are aware, when the deficit was
presented the deficit was expected to be of the
order of Rs. 7,684 crores. If we add at least
this Rs. 1,000/-crores which is already added
thday. | think the Budget will definitely shoot
up to more than what it was during the last
year. We had cautioned while taking on the
Budget that unless you take expeditious steps,
unless you avoid certain expenditures, you
would not be abile to stem the great deficit
which the country is now faced with. | do not
think they have learnt any lesson. They only
tend to be King Canute and they think their
whims and fancies they can have cdntrol over
the phenomena on which actually they don't
have any control at all. Sir, only very recently,
we had a budget presented for Punjab, I think,
a few days back and already there is a
provision for Rs. 400 crores to supplement the
effort of Punjab. My only question is , could
they not think about it? Could it not become
part of that? This is a definite' game they are
playing. They would like to give a slow
poison, ouq death to this country's economy.
They want to inject step by step this poison.
At the same time, they are afraid of facing the
realities. They want, to take refuge under such
things.
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[Prof. C. Lakshmanna] Having stated
this, I would like to prove

SHRI B. K. GADVI; Will you yield
for a minute? Perhaps, you are not
aware that this was the long-term loan
from the Central Government, This
was indicated in the Punjab budget.
That is why it is reflected in these
supplementary demands. The amount
was the same in the Punjab budget, it
was shown that this was received as a
long-term loan from the Centre. Here
we come with a supplementary de
mand for your sanction so that we can give it
to Punjab. They are not separate amounts.

PROF. C. LAKSHMANNA: Anyhow, by
the time your budget was presented, already
Punjab was under President's; rule. Therefore;
the requirements of Punjab could have been
estimated even at that time. The argument on
which | am basing my assessment still stands.
That is the first point.

What is important is, what are the economic
indicators, what are the Parameters by which
we can judge and measure the health of the
economy? | will only pick up a few as per the
data that has been given to us only through the
Government sources. One is, net foreign
exchange assets of bank, ing sector, because
money and banking is a very important
indicator by which we can assess the way in
which the economy is progressing. Here the
percentage variation if you take Up to the end
of March, 1988 over the corresponding period,
it is -21.9 per cent and if you take the year, as
a whole, the variation is of the order of 9.4 per
rent. That means, the banking setor which has
to draw upon its reserves in order to become
effective instruments of development and
social change, will not be able to play that role
because of this very difficult situation.

Sir, about the wholesale price index, Only
the other day, the Minister in
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his reply did give as to what is the rise that
has taken place in points. If | remember
correctly, it was 23 per cent. But none the less
there is already an uptrend in prices of rice
jowar, cardamoms and spices, pushed by the
index of the food articles. These are the items,
which are needed for the society, as a whole,
and some of these items for the poorer
sections. Therefore, the wholesale price index
which has gone up, which is at a peak, during
the week ended of the 13th August as
reported is 436.1. Therefore, What is the
conclusion we can draw? If you come to the
consumer price index, the percentage
variation up to the end of March, 1988 over
the corresponding period last year is 9.2 per
cent especially for food articles and for all
commodities, it is 7.9 per cent. Though i may
not fully agree with these figures, there are
figures to indicate definitely it has crossed
double digit. But none the less, if you take
what has been given by the sources of the
Government, the situation is very grim.

Sir, in the case of con-3.00 p.m.
sumer price index with

1960 as the hase vyear for
industrial workers, it is, in order of 4.2 per
cent because from 753 points it has gone up to
782 points. Now if you talk about the foreign
trade, the position of balance of payments, the
position of exports, re-exports and imports is
equally or perhaps more alarming. Sir, during
April-May 1988-89, the value of exports and
reexports is Rs. 2938.9 crores which comes to
19.6 per cent and this if you take over the last
year, it is coming to 28.7 per cent. That means
from 28.7 per cent of last year, the exports and
re-exports have come down to 19.6 per cent
while the Government have been claiming all
the while that they have made all things
possible to improve our export position, to im-
prove our re-export position and scon and so
forth. On the other hand, import position last
year, it Was amounting to 11.4 per cent
imports of
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the value and that has gone up to 29.3 per
cent, almost one-third because it is now of the
order of Rs. 4273.6 crores. Now, Prof.
Thakur, who is a Professor of Management
was talking about infrastructure. what is the
position of infrastructure? Let us not go by
absolute figures. Let us go by the
percentages. What has been the amount of re-
conversion? What has been the amount of
addition in terms of railway lines? What has
been the amount of addition in terms of goods
traffic, vehicles etc.? If you look at all these,
we have not built sufficient infrastructure.

About power also, while there has been a
marginal increase; . especially in thermal, this
has not been sufficient with what has been
projected by ourselves as the requirement.
Therefore, - from the infrastructure point of
view also, we have not been able to do much
good. Sir, | do not want to go into the debt
trap. 1 do not want to go into the foreign debt
which has touched Rs. 55,000 crores as
reported today only and I had occasion earlier
to tell how the debt servicing almost accounts
for 65 per cent of our borrowings. That means
a stage will come when we will borrow only
to do debt servicing. That is the stage into
which the economy is being pushed. | do not
want to go into that. One way* by which the
resource mobilization could take place is
through the public sector. Sir, I would like to
state here, | am a votary of public sector. | am
of the opinion that there have to be * com-
manding heights for public sector and the
country's ultimate development will depend
on our capacity to give those commanding
heights for public sector. Bunften having
stated this, | want to say that this Government
is not serious about giving those commanding
heights to public sector. They want to give
only lip-sympathy. They want to kill public
sector so that they could increase the scope for
privatization, increase the scope for multi-
nationals, increase the scope for
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big industrial houses. It is not the occasion for
me to go into those things but | can prove that.
I am saying this because what is the position
with regard to public sector units? Anybody
with a little understanding of public sector, or
for that matter any industrial organization,
will say that unless those who are interested in
the nation-building process are in high
positions, the health of the organization will
not be m order. What is the position with
regard to public sector undertakings? sir, the
Public Enterprises Selection Board, as on July
31, had recommended for appointment full-
time Chief Executives in the case of 18 public
sector undertakings and Functional Directors
in the case of 17 public sector undertakings.
And till this date the Government has not been
able to take a decision on the appointments. |
would like to ask the Minister . How do you
expect these (18 plus 17) 35 public sector
undertakings to work at their full capacity and
thereby to be in a position; to contribute to
your resource mobilisation? | can understand
if persons are not available. But here is a case
where the Public Enterprises Selection Board
has made the selection and has recommended
to the Government. The Government is sitting
over it. It is not able to act. Even the question
of non-availability of persons suitably for
appointment cannot be raised by the Minister
or by the Government. It only shows the
callousness of the Government. It only shows
its lack of appreciation of the need for
effective management of the public sector.
Therefore, you should appoint those persons.
You should mage persons responsible, ac-
countable, loaded with sufficient authority,
autonomy. This is a concept about which we
have been talking all the while. You are not
doing things which ought to be done in order
to promote public sector which, in turn, can
contribute to your resource mobilisation.
Therefore, it is a failure.
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[Prof. C. Lakshmanni]

Then, the second segment of any Public
sector  organization, or any industrial
organisation, is the workers. It has been accepted
by the Government and everybody that a sense
of participation should be created for
workers. Have we created that sense of
participation? As early as in 1983 December, we

sent out a circular that all the public  sector
undertakings should  work  for  effective
workers' participation in management. | had

occasions to examine. Not even three or four,
out of almost 250—227, to be exact—public
sector  undertakings, could even talk in terms
of creating a place for the workers in
management at the board level. Only about 67
or so have been having some sort of
programmes or the other for workers'
participation in management at the shop-floor
level.

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA); How
much more time will you take?

PROF. C. LAKSHMANNA: | am about
to conclude. If the public sector has to be
efficient, the second component which is to be
encouraged to contribute its mite is the
workers.  But under the policy
dispensations which are available with this
Government which is not really interested in
the public sector they have not been
pushed. On the other hand, the Minister of
Industries will say that this is not his problem
and that this is the problem of the Minister of
Labour. Fortunately, the Minister of La
bour is sitting here. He will also say, "I do
not have control over all the industries.
They are spread out in other Ministries
also. Therefore, I am not in a position  to
implement.” lask: Is this a Government
which is working together,  knit together?
Oris this a Government which is des-
perate? If this Is a Government which has no
coordination, no monitoring, between one
ministry and another you please come out.
In that case you will not be a ministry working,
much less,
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working faster. Sometimes it is amusing that
Ministers have to make such statements on the
floor of the House and in other forums
where these discussions come up.
Therefore, | would like to ask: Are we very
serious about it? Then, if there has to be
development, if the economy of  the country
has to be good, there has to be partnership

between the Union and the States. Unless the
Union and the  States  together work
towards a goal, it Will not be possible for

us to achieve many of the targets, many of the
objectives, many of the aims, of planning, etc.
which  we have set for ourselves. But  what
has been the attitude of the Union
Government? The Union ~ Government  has
been continuously eroding into the rights of
the States. Shamelessly even in a document
they  say that they want to have a programme
for education for equality of women, and they
do not want to implement it through the State
Governments. They want to implement it
directly. They want to create a parallel
organisation. If

whatever amount you are asking for today had
been given to the States, the States would
have brought forth a more coordinated
programme for education for equality of
women. You do not want to' do it. | had
occasion earlier to mention how you wanted to
(build parallel streams through  navodaya

schools and  thereby  create islands which
are eyesores for the  normal working of the
educational system. You do not want

because you are bent upon eroding what has
been the legitimate right of the States.
You have been trampling upon the rights of
the States for years and years and you have
been trying to make the States serfs..
Therefore if you really want the economy of
the country  to be in a sound state, then you
have to carry the States with you. That
you are not doing. Not only that. Since this is
the occasion I must tell you, there are
Governments which  have been elected by
the people through the democratic process
which do not necessarily swear by your
party's ideals and policies and
programmes, and,
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therefore, you have no right to deny them what
has been their legitimate quest. In this
connection | would like to point out how
during the last five years when Telugu Desam
has been in power in Andhra Pradesh you have
not cleared even one project. All that ,you have
cleared is abolition of the second
chamber, the Legislative Council, and the
single window cooperative scheme. These are
the two things which you have cleared.  But
what has been the effort required by the Andhra

Pradesh  Government? The same is the case
with Karnata-, ka. All of us have here a
document given by Karnataka

Government showing how many projects’ are
pending. The same is the case with West Bengal.
The same is the case with Kerala.
Perhaps, maybe, to a lesser extent, it is the
case with some of the Congress-l States. | had
occasion to meet the present  Finance
Minister who was the Chief Minister of Maha-
rashtra at that time. | had occasion to quote
extensively last time in my speech on the Budget
how he proved with irrefutable statistics as he
claimed it and which  he is not denying
even now, the Union Government has been
making inroads into  the  States. Therefore,
you do not want to carry people with you, you do
not want to carry States with you, you do
not want development, you look at every issue
through coloured glasses, through
jaundiced eyes. Your Government is suffering
from jaundice, your Government is
suffering from all kinds of diseases....

SHRI B. K. GADHVI: The Health Minister is
right beside me; don't worry.

(fiuerruptions)

PROF. C. LAKSHMANNA: Mr. Health
Minister, let us not talk about medicines. Do not
provoke me to tell you what the position is with
regard to medicines. | would like to bring to
your .kind notice how people are suffering for
want of availability of medicines, and you are
talking of administering medicines to the
Government.
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was saying this because what is re-
quired is a proper understanding. You have
to come forward to carry States with you and
you have to .show that magnanimity of heart
which . you are not showing at all.  On the other
hand, you are even not allowing the legitimate
things. Therefore, | would like to suggest a few
things to you.  Firstly, you have to give up this
partisan attitude and you have to take a
decision to clear all the projects which are
pending with you' from different States. Then
the onerous responsibility will lie with the
States to put them on the ground. But.
so long asyou do not doit, itis not their
respons bility and  some of them may have
to defy you because they cannot wait for you and
the cannot go on waiting and make the people
suffer. So, in order to alleviate the suffering of
the people, the States may have to defy you
and that is not good for proper  Centre-State
relations.  The least that you can dois
to follow even to the extent to which the
Sarkaria Commission has  suggested to you.
Have discussions; we are not even satisfied with
what has been said by the Sarkaria Commission.
But even  what has been suggested by that
Commission goes much against what you have

been doing for the last several years.  This is
number one.

Secondly, you have -to build infra-

structures and you have to have durable .

infrastructures. For this you have to
have a change in your industrial policy.
I know that the moment | mention the Janata
experiment, you will all become very touchy.
But still 1 advise you—1 am not a part of the
Janata and | was nota part of the Janata—to
look into the industrial policy with
accent on the small-scale and medium
scale industries  which alone and alone
can build the necessary infrastructure in the
country and, in so doing, it will also
pave the way for larger  participation
of the' people. greater ~ employment, in
the development process.  So> this is the
second thing which you should do. I am not
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[Prof. C. Lakshmanna] against heavy
industries as such and you also have to think
in terms of developing on a large scale this
one.

Thirdly, you have to create know
ledge and you have to create aware
ness. Knowledge and awareness can
not b? created ............
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Therefore, | would like to suggest that you
have to make alterations with regard to the
educational policy also in order to create
knowledge and awareness. You have to give
more emphasis, not on cosmetic things, not on
tokenism, not on ad hocism, but on essential
things. You will have to go straight into the
problem of uni-versalisation of education,
more particularly elementary education and if
you do not.

£

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir):  Where will the rupya
come from?

PROF. C- LAKSHMANNA: The
people will come forward and give the
rupya. Don't worry about rupya.
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Mr. Matto, don't provoke me again. You
know some of the expenditures involved can
be reduced and | think there is sufficient
ground for reducing those expenditures. |
think if the honourable Minister its with me.
I can tell him what the expenditures are
which he can definitely reduce and then he
can find money for those things which are
more important.

SHRI B. K. GADHVI: | think you can
give the suggestions in writing and send
them to me.

PHOF. C. LAKSHMANNA: It is only a
question of priority.

SHRI YASHWANT SINHA (Bihar): But
they don't have the will.

PROF. C. LAKSHMANNA: They do not
have the political will and the administrative
will nor do they have the intention. Anyhow,
with these observations | would like to voice
my unhappiness with the way in which the
economy is being dragged by this
Government and | do not want to be a party
which takes the country down the drain. |
would not like to associate myself with the
particular Appropriation Bill.

SHRI VISHVIJIT P. SINGH (Maharashtra)
Mr. Vice-Chairman, Sir, | thank you for
allowing me to associate myself with this
Bill. I rise to support this Bill.

I have been traditionally using the
epportunity given to me for speaking on
Appropriation Bills to take up various
subjects of my choice. | would like to spring
a surprise. Usually, it is Bombay. Sometimes
it is also the FERA and it has also been other
things. | thought it is about time this time that
I chose"” something more topical and,
therefore, 1 am going to confine myself, Mr.
Vice-Chairman, Sir, to the public sector. | am
going to speak on the Billg of the public sec-
tor and the various solutions which | would
like to suggest.
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If we go back to the public sector
when it was first mooted, we find, Sir,
that the idea was that the public sec
tor should enter into those areas
where others would not be trusted into
entering: Essential areas,  areas of
low return areas of very high investment,
essential areas. We find that people were not
willing, the average businessman did not
have the resources to invest in steel, to invest
in Railways or irrigation. These areas were
the areas which were specifically chosen by
the Government of India as being the
forefront of the public sector: Transport,
Heavy Transport-high investments. low
returns, yet essential for progress.

Sir, what is the scenario today? Today we
find, apart from the investment which has
already been made in these areas, the
technology needs to be updated; it is not yet
updated. Our steel mills are running with
technologies which are outmoded. The ma-
chinery employed, for example, in the
extraction of coal is of the last generation. We
have not yet been able to upgrade it. Our
Railways are now in the process of
regeneration. You will remember, Mr. Vice-
chairman, Sir, that it was just two or three
years back that the Railways managed to
balance their budget. For the first time we
thought of regeneration of tracks, etc. Sir, the
IDPL is making huge losses. But it is the
same IDPL which went in for technology in
those areas which no country in the world was
willing to take up. For example, we got
technology for Re. .. from Russia which is the
only country doing it today. Today we find
that the technology is outmoded for..
.mycetine. But that does not mean that the
IDPL at one time did not perform well. We in
Parliament tend to criticize the public sector
every year. We talk about its being a drain on
our resources. We talk about mismanagement.
But we forget that there are whole areas,
which are subsidised by the public sector.
There are -many areas in which the operation
is done for the sake of pub-
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lic good. When we criticise the Indian Airlines
or the Vayudoot do we take into consideration
that the Indian Airlines and the Vayudoot are
running their service's in areas which are un-
economical? Many of our Members of
Parliament make representations to the
Minister of Transport asking him for Indian
Airlines Services to be extended to certain
areas or asking him that the VVayudoot Service
should be extended to particular areas know-
ing that they are going to be uneconomical.
That don't take that into consideration because
they need the services. So, what really needs
to be done? In this connection | would like to
say that the basic suggestions, the original
scenario or the original idea that was mooted
still holds good. We find that the public sector
today is going into all kinds of trivial areas
such as producing bread. 1 think we have a
public sector company which produces bread.
There was a time when it was essential. Now
there are many other companies making bread.
The public sector is running hotels. Now we
don't need the public sector in hotels. There
was a time when nobody was willing to put up
hotels in this country. | remember that in the
beginning Ashok Hotel was private hotel. It
was taken over by the Government and made
into a public sector hotel. Today, hotel in-
dustry is not an essential area. Why are you
there in hotels? Now the public sector should
be involved in higher technology or in areas
where no one would like to make' an invest-
ment. It should be an area which we need. It
should be an area of the future. It should be
technology of the future in which people are
not willing to invest. Public sector should
invest in new sources of energy. Public sector
should invest in the field of information or
steel industry or genetic engineering or bio-
engineering. That is where the public sector
should be involved in. Those are the essential
areas which today require high investment.
These areas give a minimal return at the
moment. They will give you return later on.
These are not the
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(Shri Vishjit P. Singh)
areas in  which the businessmen are

interested. Therefore, the Public sector has to
be involved in these areas.

We need to realise the basic philosophy
behind our public sector and we must
implement that philosophy once again. We
must take the public sector out of the areas
where it is involved, de.invest from there and
divert its funds and channelise them into
areas which are essential today so that the
pubic sector fulfils its proper function. We
have lost sight of that function. It is not a holy
cow. You cannot say that it is a public sector
company and it will always remain a public
sector company. We have got to go into other
areas.

After giving you this smalt back
ground, | would like to chalk out a
broad strategy. How are you going to
make it accountable? How are
you going to make it strong and
responsible? It san be done only by
allowing it to accept and take respon
sibility. You have got to stop this
interference  which  goes on.  This
constant interference  which goes on
by Government has to be stopped. |
would like to emphasise that all that
the Government or the parliament do
is nothing but to criticise the public

sector.  Parliament does nothing but
criticise  the  public  sector  without
understanding what is it all about'.

What does the Government do? The
Government, instead of acting as i a
watchdog and giving a support sys
tem to the public sector—that is what
the Government is supposed to do—it
acts as a gate-keeper. It says, we' are
the  gate-keeper, we locked the
gate, this gate is locked for you and you
cannot enter. That is not the function of the
Government. The Govern, ment has to act in
giving support to the public sector. We in
Parliament have to understand what the public
sector is all about. There is the Board of the
public sector. The Chief Executive Officer,
for example, of a public sector ~ company
ought to be
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selected by the recommendation of the Board
of the Public sector. Why should the Bureau
of Public Enterprises select the Chief
Executive of a public sector corporation? Why
should the hon. Minister for Finance say that
so and so is going to be the head of the public
sector? | don't see that that should be the case.
So, the Board itself should be responsible.
The Board should select its own Chief
Executive's. 1 do not see the reason why
vacancies should exist not for months but for
years on end in the public sector enterprises.
No vacancy should be allowed to exist for
more than 90 clays. In fact, all vacancies
should be filled 90 days in advance before
they become vacant. That should be the
system. We should not even wait for the Post
to fall vacant. We should announce it in
advance. There should be labour re-
presentation on the Board there should be
private representation on the Board. Let us
get' experienced people, know, ledgeable
people who can tell you what it is all about,
and make them all participate in the
functioning of the public sector.

Now, Sir, let us take the functioning of the
Chief Executive Officer in the Board itself.
They must not just work for day to day. They
must plan. There must be a proper perspective
planning. And this perspective planning ought
to be of two different kinds. It should take into
consideration the support system, it should
take into consideration the political scenario
of the policies not just of the Central
Government but also of the state"
Governments where they are functioning.
Today, | find various public sector enterprises
On a collision course with different State
Governments. They must take into accoMnf
the perspective planning of the State
Government itself, the priorities, the political
policies of the State Governments, and they
gear themselves up accordingly and work so
that it creates a healthy, conducive
environment. And in that process, they must
become more public. There ought to be a
strategy business plan of a three year for the
future. Make a
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strategy business plan of three years and make
it public. And the annual operating plan must
in any case be made public. And those are the
areas which the Parliament should debate.
Parliament can sit and debate the strategy
business plan of three years and the annual
operating plan. Those strategies are the ones
which we ought to debate in Parliament and we
ought to debate then their performance based
on those strategies, how they succesd-' ed or
failed. And we are not an audit and accounts
executive that we should sit and say why have
they made so much profit and why have they
made so much loss. That is not our joh. We
should be involved in a different area.

ANHON. MEMBER: Thatis our job.

SHRI  VISHVIJIT P- SINGH: Watcly
dog job should not be the only job.
(Time bell rings) 1 am just finishing,
Sir. Basically, what | am trying to say
is that the role and the relationship
ought to change. In our role we should
not interfere in appointments. | see
everyday questions being raised by
Members  of  Parliament  where they
are saying. Why did you appoint such
and such a person to this post or that
post? What is his experience for
that? That is not the function of Par
liament, That is not our function.
Our function ought to be on a slightly
higher level where we actually get in
volved in asking: what was the kind
of perspective you had when you had
put up this or that plant? Why did you
make investment in  that particular
area? That is the kind of perspective
with  which we ought to function and
not the nit-picking of individual appoint
ments.. And furthermore, as | have
mentioned before, | am going to take
two minutes more, what should the
Secretary of the Bureau of Public
Enterprises, or the Public Enterprises
Bureau be doing? They should be re.
viewing the strategic  business  plan
and the annual operating plant. It
should act as in inter-phase between the
public sector company and Parliament.
They should come in-between wus and
the public sector company concerned.
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They should act as the financiers of the
public sector company. They are the ones
who should be recommending, what kind of
finance should be available. They are the
ones who should inter-phase between them
and the planning Commission and they are
the ones who should be inter.phasing for the
annual meeting and beyond this they should
have no further role. The rest of the role
ought to be left to the individual companies '
themselves.

And, sir, the major thing which is lacking
is public participation. We call it public
sector. But how is it a public sector? | think
it is only Government sector. It is not a
public seotor. Which member of the public
is involved in the public sector? None at all.
It is about time....

AN HON. MEMBER; The President of
India.

SHRI  VISHVIIT P. SNIGH; The
President of India is in name only. That is
not the general public. | think that 25 per
cent of the public sector shares ought to be
sold to the general public. They should be in
the hands of the general public itself.

Wiy ®wEew ;[T gwiEAElE
AT |

st favafen qudifen feg © a7,
AHTHATE AN THT A 25 SEEr

AN HON, MEMBER. Whicp type of
public?

sit fagsafma oqedifaa feg
oI WT § A W F T 97
A% 4@ & , q WAL A=
Fy WY agt 97 95 FT qACS ArEr
T gwa #, 34 41, afes w1 wlm
qT A 1A 2, IAF] WA ATEA )
faelt sedieqma &1 W@, fi ey
w1 wE, BT €9 W1 W@, A0
@ | FEw EEEEEA #1 W
TAFT W0 OF FTET & T o8|
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[#1 Freafrs yedifora fire] B B
T R e | T A W g & v & ford 8, 9 mfan
a e o frdt ¥ gra ¥ 0% % o ¥ fad & gl g% agT W
drdt & s gt dfeT T WifEz F1aT & W AT ww w7 A
BRT 1 25 wEdl X afemd §RT Tt ag wEa & frosew s
T FodwT oww S H o aE | wrEt grn &t wgar § fw aferw
fgd, fawm =ifed o | aat A wawn s a@ o
s |

qAAT  9IEq ;. OETEISH @l
faad =rfed 1

sy fawmsia qefifsas Tag
# oga #2 971 g & wOena
& ¥ T gW afEd |
gaFl FT W fgw & A )
zav g fa o1 wug gesd &1 difen

#l, agqfeas # gHT AMRY | AT
ag wifer qfw & @nr a1 Awm
wqar &1 UF  mEaw g fE

T FT T4 &, T8
There should be a certain visibilily.
There should ba g certain openness.
There should be community awareness.
There shouly be jnvolyemenf, And
there should be public debafe,

FIAATRA (A Ky AFTA AIWA ) ©
o7 FEt el @ am @ &)
9 E A oarfaq

3
a3

-
7334443

i1.

At faggsuT wmavE wEy
afger 1 awifax SiF W £
= favafan Tedifsa T4
's{i'.ﬂfﬂwﬂmﬁﬁfﬁﬁrajﬁ'g |

TaT 4 fq@ WL AT 9IwT @I ar
TATE | THT o =F99T 2 5 For 777 9fe-
feafs T Wik wifgs  fagus o%
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T 1 U1 THTE @A F1
T &) qar d w9 fE oaggwraa ?
# fasmr@r & o g wEel §
f& zo% g oz 3 & fea oF.cp a9
4 H U U i eear 9 @1 T
Z | 20 FI1E 597 T g% 4% AT
famedl & et 71, faeet & anfadi
Tlﬁ'ﬁ”?oﬁ'ﬂﬁf?’?r“{lﬂ'mm
§ weAl awEai g fw HTFTC T

[#fr ®xret afq fam)

b HTF FA F Froow I HAST
a8 WA a1 fawlt § AT qAA qr%f
EEqE F FT 1§ F399w 4g E ¢
"(a) what was the monthly average
income of Delhi Transport Corporation

from a private bus before the strike in
MarchTast:"" and

(b) in  what

manner it compares
with that during April and May last, kil gﬁ\-a'ra‘ o ) g faw ¥
after the strike and the reasons for NTS TANI 9T wrEr a=T g fa
if any?"| AT HYRT F1 OAEEHT ﬂﬁﬁ &l

The answeris___ ST

"The average monthly income of DTC
from a private bus operating under the
kilometre scheme was Rs. 23,537 for the
twelve months' period between March 1987
to February, 1988.

After the strike, there was no income for
DTC from any private bus as the old
kilometre scheme is not operative."

SEWEa, Mo FaHTe Fauifegi ¥
wﬁnwmwmwﬁqg
AT SEF O oW g€ &0 | _gurer
HOEIT F S wiw gg fean fa gar
A gure wg=ifeai @1 Fates w7
fzal | 5% =T 3R & g
T 4 &) fegr ¥ feenieT o
A T A W7 40 gfiwe a4
qrEEE Wiad A AT s 3 | Al
ZHIT a9, W1EE 2 99, Aeaz Hifesd
F1 4% AwEr v | Sgw  wiewe
afww 97 9332 AW 90 Wit THF
#ATAT A48 giar 41 5 o Fre #ro
THE THl FHH FOAT 41 Wi g7 du
FEIN @Er H WA 91 | (ang
¥ g )

GTeY Fraq Afuq | Ty Hifras
miget 1 fewr IEE Fre £ ®le
=T 1Al 97, IHH FLALC Fo Ao o
=T 3ZAT W7 ) WIS4Z WA T Faer
AT TEAT 4T WA ¥ g0 wal &
ferz M AITae 9= &1, FeFze dl
FIET I F | TAF IHL F05 {737
wol TR | S W 5w B i w0

| g7 A7 AE & A1,
ferl & W3 w7 & wWifewl 5 20
FUT WGY1 g7 qwT A540 T oA
HAIE Ry WA 2 a1 92 weF
qqmwnfmmn FH HEAT
gl A% ALAAT ¥ AT ST qFAl £

wEEd, B OHEAT H wleAT e
Z f& A ST £471 WIGEET 7 WY
ramara%muﬁa HNA

FT THET G EaT, g wieaean
¥ ARAT, Tqﬁgamw-*mmw
qzalaT 7 St gHrt WE e @ @I
# a7 9aw ¥ A AT &7 sware
6 T FF Ag) g W @
& a7 AT gerE T SR 6 EE
Hieer & fue, dfesw @ne  faa
T &im & fya avwi F1 wrareAr

¥ P dreTo FAEA SE A0
w1 %1 & afea & wen wE g
ug HOET. TEAT [l WT SEAl
fotas &1 wé * fF 98 3o F=w
fz wAA sl F aE Ae @
z wigw wfew @9 gt T ol
gaam 2 1 F% § ¥ oF fela g
agrmwwmtqgrgmq-mﬁ
wTETT WAl § AL & WA wEE
wign & w4, favwm F w9 wam W
e g1 we AR AT FEIFT AT FeAd
gt 2 afwe gl sm W faa o
g, Az wOH G = AgEA §, wem-
BT W ﬁ S9 WA TEFal |
agmgag_‘rna_“'rr,_'z:t AT & TET
e wiE 8, wwr 2, fawEma @
FE T WA WEl 3% @ g, ad

442
) 3:1'
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qiaa0 S4rES 747 &1 W@ & a1 $9
fergs & @4 Iafr Ie9E FT |
zaqay fa=ig &1 99| 20 agf 9
qg@ =TT wHIWA ® A ot g€ &
afra w4 E w0 W 8 ) § guer
arar £ fv 5w 37 F A][T Uw
FIAAC WG T FE T gy 52
# fagre % s 3¢ B owqw
4 &% #igq @ 4 UF?T w1 G
H gadr FAT g1 7€ 8, W @a 6l
faasr fas @ 8, 7 si@E F fag
faas fga <@ 2, 7 oS | gwew
# wiat & fac faaar faa o ?{
ML & T § fawdr ®a @ 2

FMATE H@  FR@-wed T er,gr«mra
I qHA HET FBEOE 9= gﬁr g
MT UF-UF yim §) RARHE 39d
¥ omr F47 & fr € WA 100
wie AT ol mnﬁz g1 wFa ar AE
§ @awi, G FgAr W wieaw
g oWt =0 qft g8 & | arad
W wETsal 3% @\ A g fn 6
AT FHIUE g1 a1 FEW TR
T gull 7% qeqo g fow araae
i o & g ue ® owmw w9
B waAf 9wt @ 95 demel A
1€ oF fofos mﬁr grT wifgy 5o
FiAA T 7T w0 AT A AT
qifzd | wiw fass usat ¥ FEE
fzarg 3dt & 1 wav adi feafs sad
zg’?mq:-ﬁ#i‘fwggq RAEC I £ £
AN & AT TT €Y & "w4A | A8
aiFd ww fagix, SWY WdW, wWew
FaW AT aneqry 7 frard ¥ v d
§ 35 fedl & Fzar 9w g ﬁﬁ g
% § gl ATwHEr 67 SET
afed s wiw A@ ga 1‘% g
e waE o 2 A 9% ¥ &
faa &t =ifexr |« F=hm @oEr
fafa= g € 2 ) ir?ﬁq GECARSRE L
T @1 wE 2 wafao @ odihre
fam = 4 m qifed F7 F1 wGH
agnfa 9%z Fear o swar ¢ &
B @R &1 oy faaz o fow tga'r

dwre feard 3w B, wreg frard
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0 2 1 ag gem? faadt asd =
aw & fae 9T & wa< s gFar &
za A W OFIAIU TN | ITA WERL

F WG § ARG Fear g |

!

SHRI BASUDEB MOHAFATRA (Orissa).
sir, | rise to support the Appropriation Bill, but
I would like to submit some of the
programmes for the consideration of the
Government. In whole of the country, you will
see, 300 districts are industrially backward. In
my State Orissa, out of 13 districts 8 districts
are industrially backward and one district that
is Kalahandi is no-industry district. So, Sir,
priority must be given to set in. dustries in
these district's. Regarding sick industries also
their number is increasing day by day. In my
State 15—20 per cent industries are sick, but
sufficient amount is not being given to the skit
industries out of the margin money scheme
which  has been constituted by the
Government to finance these industries. The
per capita income is low m comparison with*
the national average. Also the Central
investment is not coming forth as per the
demand of the State.

In order to provide employment to the
educated unemployed youth, more public
sector undertakings as well as private
industries should be set up in the whole of the
country so that the unemployment problem
could be solved very quickly.

In this connection, | would put forth some
of the schemes which are pending before the
Central Government which should be cleared
immediately.

One scheme that the Government of Orissa
has given is for the establishment of a sponge
iron plant at Daitari by the' Industrial
Development Corporation which is pending
with the Central Government for clearance.
The original proposal for a second steel
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plant in Orissa had been held up due to
constraint of funds. My request is that this
sponge iron plant at a cost of about Rs. 600
crores should be cleared immediately
because all infra-structural facilities are
available at Daitari and the State
Government is committed to provide all
necessaries for the project.

My second suggestion is that another
proposal for the establishment of a
nitrogenous fertiliser plant at Paradeep is
pending with the Government.  When this
plant is set up, about 3000 people will
get employment. The cost of the project
is about Rs. 600 crores and it is proposed
to be funded by internal accounts, bor-
rowings and credits. The raw material
required for the project is available.  Letter
of intent should be issued by the concerned
Department immediately.

Messrs Himdai Corporation of South
Korea's offer for the integrated development
of Paradeep port is also pending with the
Government. The decision has not been
taken. So the steps should be expedited for
the implementation of the project so that
Paradeep would be an ideal major port in
the whole of the country.

As regards the edible: oil, I would like to
suggest that now we are importing about Rs.
850 crore worth of edible oil every year.
The National Seed Corporation which is
working for the development of high
yielding varietiesi of paddy and wheat seeds
must be advised to develop the oilseed also.
We must be self-sufficient in edible oil-
More amount should be allocated to the
National Seed Corporation to take up this
programme.

Priority must be given to completion of
irrigation  projects which are under
execution. More funds should be provided
for these projects so that we can achieve our
target in food production.

As regards fisheries, | would like to suggest
that some projects which could be easily taken
up in the coastal belt of Orissa are pending
before the Central Government for clearance.
Infrastructural facilities are available for the
construction of  fishing harbours in the coastal
belt of the State. Proposals for fishing harbours
at Paradeep, Gopalpur and Astaranga are
pending with the Central Government which
have not  been cleared so far. About Rs. 42
crores are required for these projects, which can
be released in a phased manner so that the State
could fulfil the target in the marine sector.
During the Seventh Plan, emphasis has been
laid on developing marine fish production
from 45,000 tonnes to 1 lakh tonnes in the State
of Orissa. Besides these fishing harbours,
landing  platforms and jetties are to be
constructed for the benefit of the fishermen
of the State.  Suit, able sites  for jetties are
Bandas, Hansne and Talchnan in the district of
Cuttack.  About Rs. 30 lakhs are required for
each jetty. | would request the Government to
provide the requisite amount to the State
Government for this purpose.

With these words, 1 support the Ap-
propriation Bill.

THE VICE CHAIRMAN (SHRI
SATYA PRAKASH MALAVTYA): You
have replied to Shri  Kailash Pati
Mishra  also you have covered his

point.
4.00 P.M.
ot Syraw qEd (ITIHET)  A-
drr guarsRd oY, WrTA &1 m‘fm
fif & us famwa & (&g _fa'f‘:mm
(gemvw 4) fadaw, 1988 N HFTHT

1 9T 7 Stega fFAvaar ) FIA
srezre fata w3t g |

A, Tew fage # gafag
FTTE FOF TE HORIT 40—41 A
¥EIT 2T Ga Huawd W E |
Thdr aErE, Awd aft §, G
aqr & wgTar @ g T
gueaT 1 4§ @IWC ¥WqRT W
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aA =TT anwAt & dwar § faa-
A Fagmr afz g &

sﬂmfa @t (IHTHIW) AT
T &7 d3rare &g &

T §7 AW A1 < ud FEAT fHAT
AFY, ag §oagwr w@r g &
e feafn ag Efe g@ Iwow
Gar 35 Wz aw faRd & o
T SwE AT T Y § AT IWE
I FAT 99 FT G &, TET AT
GHIT F7 5+ mw«nméu
TafAe & zo fafqarr & v Al
AET wLR E, afew WMF  wisAW
HCHT F g1 =g 56 HTATL
1 OWEA H oA *=;r T fag &g
afas Z% 547 7z war 20

WIFETE, | 99T qrseT
AT HHT T AT R AN HSAT
qFFiia  Ataa gfFar 7
qUFT LAY, ARLT WT ST
ddt WA wAEAAT w1 A2 @l
gy & | faeftlr ad 1985-89 &
gz § 800 FUT ®iF &1 =TT
qr 917 qA FOT 150 FUT WG
w1 T AvEr SEga frar a3
gt T7 AW A7 AT feafy w1 dvaw
2 Wi ATRrT A AEmaE w7
gawaar &1 a3 femraw g

qdl AAdr wEex afo & are
gFg 291 ¥ gfd Farx § &
Fgar aeqr § 5 e o 3w A
Fad 94 aF §aT qg dRdr 9T
a% fa wfa ITaTRE F oA ain
gt &1 TARA A& A3, A 2W
gefa a8 FT AFAr W 40-41
aqf & w3 TH g ¥ Ufw &
ate a4 Wl fzar &

qzv fewg OF agq ¥ H4-AEAT
gUE | AFGAT, I UT  TEE
“Grg miedy Auw’ et & SER
i faar & fF—

"Agricultural output in its widest
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sense is the basic working capital of the
nation."

HFIRT, ©E 9%t gysar N
FZ1 41 ff—

"One of the important agricultural
strategies was to make agricultural growth
not only an instrument of maintaining
effective national food security but also a
catalyst in income and employment
generation in rural areas.”

i gae, HLPIT A AT HUAT TH
Aifq &7 @k =ww faar @@, A
EE Fr AT FE WEm &t adr
fagat &1 wEgars: gmr gIdr, o
FAIT EWI G2AT W 7 F HHAG
fae 5aT o &1 T g9 F e Hw
FNT GW FAr v, fead e
FAT WIEAT AL &rF wEAE A
HAT ST ®F4 & |

HFOET, 3% 2W FT SJHIT IFU
&, agt T AW HgAAT §, qiFEw g
F fawrqua & #1007 HIT §IHT A

dfersig ¥t a5g & W W W
TeEs  wE agr & 1 fewrd W
IAeqr wwE A 4 GTHEI R
= wie sarw wgr fRar w7 s
frafy ag & § Fa« 30 wfaww
qfwqz g faard @ 9@ & Wik
aEr 70 Sradr wfw o g e
gz faard 7f &1 W@ | 64 qTEE
QAT §AE § qgwC WAl S @I g |

!n‘
@ 8, AT HET AWAT o 2
e frami &1 faser w@ T O
t@%imﬁrﬂ'ﬁmfﬁﬁrﬁ
AEqT ETGiTEﬂ qqr T FAw
T Arst H1 =qAL4T &N AT af
Gq 1 IHIEE W FZar | HE-
dra fad wa o & pfo &1 A
@mgﬁfwnﬁﬂﬁqmﬂ“ﬁ
0 AT, FAA OF EET TG
FT 0 AGAT § | 1984 H 3@ i
Fow ¥ oeEd ® o1 wiwed ¥
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TAgTiT § & 1984 ¥ uf7 W7
gfeqr ® 2103 %, . =W #
5274 ®. ofY., TEAWar H 3866
S&. oft., @4l ¥ 3090 F. .
oiyT faq440% ¥ 2743 %. &(., T
gfaai w1 TATE @I # 2175% 1.
wir mrd fgrgenm #r 7ar € 2103
%. ofr. =T g mqAN wqF AEF
gqET TR & ) Al AT W9l
f5 afz =i a7 AT THRAHTA
eqrF  faar g@r @ wiw QW WET
4z w4l gA( G491 ;s TH AN
q1E F ANE HCRT FY TEIT A6l
FOA G2AT | WEAAL, WS HAUT
RO 40 TN FAT G N0, A
35 M WA AT W@ AL 15
WET, 1947 T TifFAFE AOE AT
S arma W7 7AT gH 91 42 A9
M F FOE ROH HOA AW
aifas feafs § T 7w =@ AT
&4 F awz Feyd w4 § AT
Iq% A @ Fha T @WE T A
fraoor & & faa ) wie@qe, A
fegfy 7z 2fe gt FTooimm &
MT HTEH & IeAEA K, WAL &
getifes smdAT & wedi W oAgd
neAT 81 WAl £ | BT TH WATH
AF ATHT TR HLHEAT A WHT g
Bw F wd-swaeqt gwaw w4 gf
#fr | Afe wrEaAR, § fegda A
& wgal Agar g e ag e ar
qfvafaal o 7w § ) weEE §
w27 O AAG GE #1wg & 9HE
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9, I9 FIEAFAGT G4 AT 37
A Fgar #ifw glaat & wrf g
dad Ag0 8, WEET, Wyt &
aq I A Fwadr #@, afsa gare
fasr w4t st A GeHr wrAifT g
feE®rear & "7t Naq FEads
oar @t 2 afex @ A wEw
FEAq £ 1 mAwHW w5 fAweT,
FEATT TITH! FIE FroF 24T,
T & ARl fawar A7 Feam
AIAF! VAT AT IS WIT I
B v A &1 1 & g §
fan ot wam &, faadt A= %
T2 w7 7ot F W ¥ frwedr @
qIT TA AW X rreftma'r%w
¥ T9 99 A1, T FAT B AEEA
#1 wiftwer #v g frew 40-41
arel § AT WIS FW AT AT WL
qIEAT F FrAT |

qrgge, § sATar @9 AqE0 a91
ATEAT, Fa9 TITH ATAT T HLRIT
7 mmg wo dgarg fmowa A
s ¥ ArAam wra we fEarr
feafs qarea # HC1 HIOH 92
¥ ot wmEE e owa St §
FET 9@ F AT H | WY g
FAT H | AT g F A d AT
aq 9o o1 W E AETHT FAF
fam #ix AmEaE g qar off T F5E
are wga A H oA &I/ O AW
W1 q7HTT AAHA & AEL FI HAT
FIA | AN AABT W AL @,
wat® 600 TUT TIC AT AT
fogm a7 wafan g€ & S anT
¥, feeam o wifemm & dis<
¥ wie wan as-98 #wiEsrd, ww-
arey, qfem & o, e A afim-
fam = £ | BT a@ @ I
AT Ay A AT w7 §T
F1 wifs =Feqr  ® FEW XA
Far 7
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a7, HfAR J@, wLFRN
SIFEE F AX 7 w4 1 Fa@;
Fg1 WEAT EfF 43 A3T wegeaye
497 & v 39 @Tw § T /vt
¥ W7 arear gz 9w I3 & fe
RSN 29 Fq T 2 AW
FZ WA F, UFo UHo Tio ¥,
qnoﬁao%izﬁmq qai'ﬁwar
fasr oy 9v, 9 ww uedfy F
aa efstr & fm agd e A
afed sy v q @ wEw 5 oom
qEHIT TG 30 F AW aﬂ Mgt
q FCI ATRA | € AW WHAT-
gg da7 AFT F ) :

G, TFEl g d Erg A
FT & yug W fafedir fagas
A g, 39w fq0w ¥ wrg

Ia5% eqa { 50 ey TFTR wiag):
oft gfe fag | maafeaa o sft wardy oo

SHRI ALADI ARUNA alias V.
ARUNACHALAM (Tamil Nadu): Sir, |
would like to say a few words on the
Appropriation Bill, 1988.

The Bill is supposed to authorise the
appropriation of Rs. 1,590 crores for 23
services. Nearly Rs. 440 crores have been
allotted for transferring to the States and Rs.
100 crores have been allotted for industrial
development. Another major element is Rs.
36 crores for the Ministry of Petroleum and
Natural Gas and Rs. 25 crores for Agriculture.
There is no difference of opinion regarding
these allocations.

Since | come from Tamil Nadu, | have to
say something about the industrial position
there. Some friends from the Treasury
benches have been repeatedly making
allegations that after 1967 there has been no
industrial development in Tamil Nadu due to
the rule of the Dravidan political parties. | put
one question in 1986 in this august House:
How many big industries have been set up by
the Centre in Tamil Nadu in the public
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alias V. Aruna-

sector since the year 1967? What are the det
lils, along with the sum of investment, value
of production and the number of employees in
these industries? The Minister had given
reply. After 1967, this Government has started
only five new industries up to the end of the
year 1985 with a cost of Rs. 336 crores. We
can find in the reply of the Minister, for
Salem Steel plant Rs. 162.88 crores, Tamil
Nadu Pondicherry Limited NTC Rs. 47.23
crores, Ranipettai unit of the BHEL Rs. 44
crores and Seamless Steel Tube plant. Tiruchy
Rs. 76 crores and the International Airports
Authority Rs. 22 crores have been allotted.
These were the new industries they have
started. Of course, they have allotted for some
expansion of the Plan. That is a different
thing. Sir, non-cooperation of the Centre is
mostly responsible for this state of affairs.
What they are saying in every platform is that
the Centre is not at all cooperating for the
industrial development of our State. If you go
through the Plan assistance from the
beginning you can And how the Centre is
reluctant in giving assistance to the State. Sir,
except the Second Five Year Plan, in all the
Five Year Plans, the Central assistance to the
State is less than the national average. | would
like to draw the attention of the Minister in
this connection, in the First Five Year Plan,
the national average was Rs. 22.31 but in
Tamil Nadu it was Rs. 13.64. " Fortunately, in
the Second Five Year Plan it was increased to
Rs. 29.17, the national average was Fs. 25.41.
During the Third Five Year Plan, the national
average was Rs. 54.65 but the per capita
allotment to Tamil Nadu was Rs. 52.72.

SHRI M. PALANIYANDI (Tamil Nadu):
Sir, 1 want to bring to his notice that last
year 1987-88...

SHRT ALADI ARUNA alias V.
ARUNACHALAM: | am dealing
withthirtv-flve years of history and you
are mentioning about the last vear. Inwhat
way it is going to help?. . . (In-
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terruptions) . . . | am not yielding. You know
very well, Sir, the States are classified as
special category, non-special category, Group
B & C. As far as Fourth Five Year Plan was
concerned, Tamil Nadu's average was Rs. 31.
But in 'B' category the average was Rs. 38. As
far as Fifth Five Year Plan was concerned,
Tamil Nadu was allotted a per -capita
assistance of Rs. 28 but as far as Group 'B' is
concerned, Rs. 39 was allotted. If you add
together A, B, C and D, the average is Rs. 24
and Rs. 43 respectively. But our State's
average is less than this. If there is lack of
assistance from the Centre, how could you ex-
pect industrial development? The Centre is
mostly responsible for the underdeveloped
position in Tamil Nadu.

The Government has enforced the
Compulsory Jute Use Act. Actually, we are
not against it. We know that it is intended to
help the jute farmers and jute manufacturers
in West Bengal. In view of the elections this
Act was enacted but who has been affected?
Tamil Nadu has been seriously affected. We
have plastic bag units more than seventy-five.
Out of seventy-five, sixty units have already
been closed. Not only that, there are more
than six hundred units in the country.

SHRI RAOOF VALIULLAH (Gujarat):
There are three hundred units in Gujarat
alone- and half of them have been closed.

SHRI ALADI ARUNA alias V.
ARUNACHALAM: What is the policy of the
Government? You are strengthening my
argument. My point is, due to the enforcement
of this policy, neither the farmers have been
benefited nor the consumers but the bene-
ficiary is only the jute mill owners. | went
through the price of jute. It has been constant
for the last ten years. At the same time, 5n our
State, so many small scale industries have
been seriously affected. So. on
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behalf of the Plastic Industries Association,
they have given a memorandum- to our hon.
Prime Minister to redresf their grievances but
unfortunately, it has not been looked into. Sir,
in every platform, they are repeatedly saying
that in Tamil Nadu, 39 per cent of the people
are living below poverty line. Not only Mr. P.
Chidambaram but I am sorry to mention, even
the Governor, Mr. Alexander is also speaking
like this. I strongly condemn this attitude of
the Governor. (Interruption). I am going to
tell the fact. Now you read this document. In
1957-58, when Congress was in power,
people who lived below the poverty line was
67.8 per cent in rural areas. But they were
thrown out of power in 1966-67 and the per-
centage was 62.7 per cent. Virtually, within
six years, this Government, which is known
for its eminence and capacity, reduced the
number of people who were below poverty
line by 51 per cent. But the AIADMK came
into power in 1977. In 1977, the number of
people who lived below poverty line in rural
areas was 41.1 per cent.

THE VICE-CHAIRMAN (SHRI
SATYA PRAKASH MALAVIYA): It
was the other point. We are losing time.

SHRI ALADI ARUNA alias V.
ARUNACHALAM: From 1977-78 to 1983-
84, it has been reduced by 12.1 per cent. Itis a
remarkable record in reducing the number of
people who lived below poverty line. . . .
(Interruption).. .But the reduction is 12.1 per
cent. That is more important. Of course, still,
it is above the national average. I am not
proud of it. We have to take more steps but
the reduction of the percentage is more
important.  Ignoring all these facts,
suppressing all these facts, our friends are
alleging our Government. Therefore, at least,
hereafter Mr. Palaniyandi and others will
correct themselves and will know the real
figures, real position and will come to the
right line. With these words, | conclude my
speech.
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SHRI M. PALANIYANDI: Sir, he spoke
about industrialisation of Tamil Nadu.
(Interruption).

SHRI  ALADI ARUNA alias V.
ARUNACHALAM: But if you want industry
... (Interruptions) .. . There Is record. | have
got the record. This is false propaganda to
misguide the public. | am having the record
and | can prove. Please give me ten minutes
and | will disprove all your arguments.

SHRI M. PALANIYANDI: Sir, from
1984 onwards, a number of letters of intent
have been given to the Tamil Nadu
Government. That Government was not in a
position to change them into licences.

SHRI ALADI ARUNA alias V.
ARUNACHALAM: All right. For your
information, -we have recommended 408
cases but the Centre has cleared 500 cases.
This is for the record. You do not know
anything.

SHRI M. PALANIYANDI: Sir, in the
same august House, the Minister of Industry
has given a reply saying that it has given
letters of intent, for about 200 factories.
(Inttnnp-tions).

SHRI ALADI ARUNA alias V.
ARUNACHALAM: They have given for
500. We asked for 800. (Interruptions) .

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): | have called Mr.
Matto. (Interruptions) Mr. Aruna, will you
please take your seat?

SHRI M. PALANIYANDI: It was third in
all-India status. Now it is 16th. This is
because of their Government.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): Shri Matto.

SHRI GHULAM RASOOL MATTO: Mr.
Vice-Chairman, Sir, | speak on this
Appropriation (No. 4) Bill,
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1988, with a little heavy heart because it
is only four months back that we have
passed the Budget and now this Bill has come
to us. 1 have not been able to lay my  hands
on Appropriation (No. 2) Bill. But, |
think, as Prof. Lakshmanna said, there
were two Bills with  regard to the original

Appropriation  Bill. One Bill No. 3 had
already come which envisaged a
supplementary demand of Rs. 240 odd
crores.  (Interruptions). Today's Bill asks us

for another Rs, 1593 crores.

Sir, 1 am reminded of the speech made by
the hon. Prime Minister last year and the
speech made by Shri Tiwari this year. In his
speech, Shri N. D. Tiwari has stated:

"Taking into account the additional
yield from the modifications proposed in
direct and indirect taxes and the revision
announced a few days ago in postal tariffs,
the year end deficit for the next year is
estimated at Rs. 7484 crores. Government
reiterates its determination to closely
monitor expenditure, maximise collection
of revenues and contain the Budgetary
deficit.”

This was the solemn assurance given by
Shri Tiwari. And my friend, Shri Gadhvi, for
whom | have extremely great respect, as the
Minister cf Expenditure, while replying to the
discussions on the Appropriation Bill in thig
House, reiterated that he would not bring a
Bill for supplementary expenditure without a
proposal along with it giving the details of the
corresponding maximum contribution by that
Ministry to make that expenditure good. This
has not been done. But, here again, | may say
that Mr. Gadhvi has not failed in his efforts.
In the current Bill for Rs. 1593 crores, he has
mopped up Rs. 925 crores but left a deficit of
Rs. 667 crores. That is a good thing. But |
would request him to
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see to it that the deficit of Rs. 7484 crores,
in the ultimate analysis, is not
exceeded. Already two supplementary
Appropriation Bills have come to us.
It is very difficult for us to contain the
deficit within Rs. 10,000 crores if we
continue to come with supplementaries. I
would request him that the deficit should be
contained within this Rs. 7484 crores. He
can do this. In last August or September, he
had stated what theincome from  direct
and indirect taxes was during the
last  four months. | remember vividly, at
the fag end of the last Mbnsoon Session, he
had stated that the income from direct and
indirect taxes had exceeded by about Rs.
2484 crores during the preceding four or
five months. | would like to ask him, if he
has figures at hand whether the income
from direct and indirect taxes has
exceeded the target fixed by him
compared to last year.  The second
point I would like to make is  with
regard to certain expenditures which. to  my
mind could easily have been envisaged at
the time of he Budget. Why they have not
done that at that time, | do know. It can
be imputed that they wanted to minimise
the deficit figure at the Budget time; but
otherwise, | find that there are seven figures
sought by them in the supplementary budget
which could easily have been envisaged in
the  Budget. For instance, the Budget
itself stated that there would be a Group
Insurance Scheme  for vary poor people
and we would have  to pay the premium
on that. The Budget papers themaelves
stated it. This was the speech of Mr.
Narayan Datt Tiwari when he was telling us
what he was proposing for weaker  sec-
tions. He had categorically stated that
Group Insurance Scheme would be
implemented. And when he had caid that,
an automatic corollary of that statement
was that a premium had to be' paid. In
this supplementary budget, Rs. 15 crores
have been fought for that. Why could
they not have envisaged this at the  time of
the Budget and sought that
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amount then when they had announced that a
Group Insurance' Scheme was going to be
implemented? Similarly | have not been able
to understand this supplementary demand for
Rs. 627 crores required for additional
payment to the' International Monetary Fund
which became necessary  following
revaluation of the funds holding of Indian
currency. | would like him to elaborate on
what this phrase ‘revaluation of the funds
holding Indian currency' means. Doe's it mean
that the amount that we owe to the
International Monetary Fund in terms of
Indian rupees has devalued to the extent of
Rs. 627 crores? He said no cash outflow will
be involved in this and non-interest bearing
securities in favour of IMF will be given. But
giving security is as good as paying it in cash.
I would like to know what is the meaning of
the phrase 'revaluation of the funds holding of
Indian currency'. This he may kindly ela-
borate. | think this means that on the
borrowing from IMF we have to pay Rs. 627
crores more in Indian rupees to them.

Then, when was it decided to give
additional amount to Punjab? | think it was at
the time of the Budget but they have come
now with this supplementary budget. Rupees
ten crores were paid as contingency grant for
expenditure on action-plan for Punjab. This
was also there at the time of the Budget. Then
why could it not be envisaged in the Budget
itself?

My fourth point is this. For the Sutlej Link
Canal a provision of Rs. 40 crores Was made
and there is another Rs. 10.60 crores now. |
think this too could have been envisaged
earlier. | think your idea was to cut down the
Budget figure of expenditure. This should be
avoided and the true picture should be made
known to the nation so that the nation knows
where it stands.

Then there is the Commissioner for
Welfare of Victims of Bhopal Gas.

We knew it. It was there at the time when the
Budget was formulated. You have now come
for the expenses of the Commissioner and
you want Rs. 1 crore in supplementary
Budget. My point in giving these illustrations
is that there are certain expenditures which
could have easily been envisaged and
envisioned at the time of Budget formulation.
Therefore, this sort of supplementary
demands should be avoided and any
expenditure that could be envisaged at the
time of the Budget must be' included in the
Budget itself. Then there are certain claims. |
would request you to give directions to the
Ministry that there are at least three or four
amounts for which it is stated that there were
cases pending for purposes of land acquisition
or wage increases etc. and the Tribunal and
the High Court gave a verdict. From now on,
I think, he should re'quest those particular
Ministries to make a provision for that
purpose because some compensation has to be
paid so that they can make this provision for
this contingency and the Supplementary
Budget is avoided. | think he will give
thought to these very important things.

I was saying that Mr. Gadhvi's one good
point for which we must compliment him is
that when the Members of Parliament make
many observations with regard to the other
Ministries, Mr. Gadhvi sees to it that he sends
them to those Ministries, and we get a
feedback also from those Ministries. He sees
to this. This is a healthy practice and this he
should continue. In this connection, | have
only one request to make to Mr. Gadhvi. |
have come across a very important report
from the Institute of International Finance,
that is, IIF, which | would like him to go
through. I would like to quote a few things:

"India has become  the largest doctor
in Asia as its total external debt is likely
to be pound 60 billion by the end of 1988-
89. ...
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While official creditors would continue to
account for the greatest proportion of the
debt, the share of commercial bank
creditors was also likely to rise to almost
19 per cent from roughly 9 per cent in
1983-84."

It goes on to say:

"The stock of debts has doubled during
the last five years and has now exceeded
300 per cent of export of goods and
services. , ."India faces a bunching of
amortisation payments through the end of
the decade and the rising and projected
refinancings should help smooth  the
intractable situations."

The report further isays:

Interest payiments would remain a
major trend rising to a projected 3~.l
billion dollars inclusive of payments to
NRI account holders. . . About 700 million
dollars are to refinance the existing credits
and almost 800 million in repayments.”

The report ends by saying:

"Relentless increase in  recurrent
Government expenditure has become a
"structural problem" that poses serious
risks for inflation and the fulfilment of the
Seventh Plan targets. While agriculture
continued to corner significSnt resources, it
has contributed little in tax revenues
leaving industry to bear the burden.”

Sir, what | feel is—do not say this as a matter
of criticisim—that by way of introspection
also we have to take cognizance of what
others feel about our economy and | would
only request the honourable Minister to take,
while taking into consideration the other
points, into account what others say about us
and whatever remedial measures can be taken
must be taken. The Economic Task Force in
the Ministry of Finance must attend to
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these points and do whatever is possible.

Sir, there isone very bad thing which
has come out in the papers.

Personally | feel that it is wrong and it needs
to be rebutted. It is about the differences
between the Union FLnande Ministry' and the
Reserve Bank of India. | would like to quote
from a newspaper;

"The differences between the Union
Finance Ministry and the RBI have
sharpened over several economic and
banking issues during the past few weeks."

It says further:

"Deposit ,growth has been more than Rs.
7.000 crores in June and July. But the RBI
would like to siphon away all the liquidity
arising from the deposit growth. The RBFs
view is that there are no takers for the
money and the bank credit portfolio is
stagnant. But the industry is going on
complaining about the paucity of funds. A
major irritant between the Government and
the Reserve Bank of India is the credit
authorisation scheme under which all major
bank credit borrowers have to seek RBI's
clearance for any increase in their
borrowings. The Finance Ministry thinks
that the cost of credit and interest rates
would have to be brought down."

"Some element of competition has to be
infused on this front so that banks can be
kept on their toes and try to cut their
costs. The RBI feels that lending rates
can be brought down if there is a corres-
ponding reduction in deposit interest
rates....The general feeling atthe RBI
is that the moral of public sector banks is
rather low and the finance ministry  is to be
blamed forit. Too much  governmental
inter-
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ference is the bane of the banking system."

These are the reports. | am not saying this.
| reiterate, Sir, that these should not be taken
in a sprut of criticism. What | want to say is
that they should take note of such criticism
and try to rectify things wherever possible.

With these observations, | support the Bill.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): The Minister will
now reply.

SHRI B. K. GADHVI: Mr. Vice-
Chairman, Sir, | am thankful to all the
Members who have participated in this
discussion and  furnished  very valuable
suggestions. Of course, Sir, this
Appropriation Bill which I have brought before
the House consists of a small amount, but the
areas traversed by the hon. Members on
economy are of a much global
complexion, because they have touched the
money supply, the balance of payments, the
export performance, the import aug-
mentation, the expenditure, the revenue deficit
and so many others. Some of the Members also
pointed out to us the role which should be
assigned to the public sector, the constraints
being suffered by the public sector, the
constraints  in the area of infrastructure
and so many  other things. As many
of the matters wore pertaining to  policy, |
could have raised a point of order that the
policies are not to be discussed.  But we
always welcome good suggestions or any
analytical approach to the economy so as to
make  ourselves more knowledgeable and
make our introspection deeper and
sharper.  And. therefore, with rapt attention |
have heard the Members.

No doubt, in our country when we have got
natural calamities like last year's drought and
floods and this year's earthquake, etc., the
economy
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has a greater responsibility to discharge, and it
cannot be said that it is not having any strain at
all. The economy, with the pressure of popu-
lation growth in the country and demands for
so many things by the people, demands in very
many areas or development, has a strain on it.
But we should be proud, all of us, that despite
their being very many strains and the pressures
on our economy, it has shown the strength and
resilience. A single example | would like to
cite. It is an undeniable fact that' last year we
had the severest drought of the century. But if
we go through the villages and rural areas, as
some of my friends Mr. Thakur and others
have said, there was not a single death due to
starvation. Nobody felt the impact of the
drought. Nobody felt that it was the severest
drought of the century. It was because of a
very efficient and aporopriate management of
the drought situation by the States as well as
by the Centre. Our economy had also shown
resilience to meet the expenidture on drought
Therefore, if we compare the drought which
we had in 1979 on a very small scale, the
inflation rates was quite under control. The
price rise was also under control. Therefore, |
say that our economy has got an inbuilt
strength to withstand the rigours and pressures.
The credit goes to the farmers of this country
also. The economy of this country is based on
agriculture. The farmers of this country
brought the green revolution. In the recent
years, we never went to any other country with
a begging bow! for food.

When the Members are discussing the
entire gamut of our economy | would wish to
place on record that i the last budget the
Government has tried to allocate the
maximum for our farming sector so that more
development can take place in the farming and
agricultural sector. It would also open new
avenues for employment mostly in the
unorganised sector and
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check the thrust of inflation and price rise in
the rural areas.

My friend, Mr. Yadav, when he was
speaking, advised me that we should follow the
path of late Shri Cha.an Singh. We cannot
afford to do so for the simple reason that we
would not like our farmers to burn their fields
of sugarcane for want of remunerative prices.
Sir, Mr. Morarka, who initiated the
discussion, naturally spoke about money
supply and other things | do know that the
money supply has increased a little. If you
look at  the three-year average, the money
circulation was about 17 per cent. | can
safely presume and submit before the House
that we shall  endeavour to keep it within
17 per cent so that there is no need to be
apprehensive about it. We have taken a
number of measures.  Cash reserve
ratio has been increased and selective
credit control is being exercised. ~ We have
taken other steps also. This year, the higher
growth  of money supply is mainly
attributed to both higher, growth of
demand ana deposits  in financial
institutions. It has been 7.5 per cent as
compared to 5.2 per cent recorded during the
same period last year.  This year, the growth
is more and fhe money  circulation has also
gone up a little.  We are quite aware of it and
we are  having a constant watch on it- So
there is no question of being very
pessimistic about it. Sir, Prof. Thakur and
Shri Ashis Sen spoke about foreign trade and
the balance of payment, etc. We know that
the balance of payment position and our
foreign exchange  reserves position need to
be constantly monitored. We have augmented

our exports. | do not wish to  take more
time; | can give all the finures and
everything.  But, I think, better  we finish

this and start with the other business
because these figures are known to
everybody. We augmented our exports and it
has shown results quite conspicuous
reuslts On  The import side, there is a
little rise. But
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as the hon. Members say, if we have to
make our  technology up-to-date and
updated, and if we have to  be competitive in
the international market for augmenting our
exports on a larger scale then, imports
also—project imports, new technology imports
and other imports—are needed. If you do not
have that, then, perhaps, you cannot be
competitive in the world. And today in the
fast  changing  time and circumstances in
the international market, the constraints also
we suffer for our exports, just, for example,
more competition from the other nations,
protectionism and quality competition which
is basic.  So, with a view to striking a
balance between the growth  of our
indigenous  industries and export-oriented
industries and export performance, and with a
view to updating and upgrading our industry
on both the import and export areas, |1 would
say that this year, based on the provisional
trade data released by the Minister of
Commerce, a substantial incease of 25.3 per
cent was there in 1987-88. And it was
followed by a healthy increase of 15.4 per
cent in the previous year. So, you can com-
pare it. Imports on the other hand were
slower at 2.8 per cent in 1986-
87. And as a result of this, the trade deficit
was lower by 11.3 billion in 1986-87 as
compared to 1985-86, and fell by a further
10.1 billion in 1987-
88. In the first two months of 1988-89, the
exports have continued with a buoyancy, and
the increase is 19.6 per cent. But as | stated
earlier, the imports have shown a little higher
increiaale, and the tnade deficit be-cause of
that has gone up a little. But we are hopeful
that we will be in a position to further augment
our exports and thereby the trade deficit would
be narrowed down. So, on this area also |
would say that we have no reason to be
alarmist. But so far as the foreign exchange
position is concerned, if | give you the history,
in 1987-88, there was a net increase in the
inflow in non-resident deposit accounts, and
disbursement of external assistance was
higher, and the trade deficit was also lower
during
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this year. in spite of these positive
developments, overall foreign exchange
reserve declined by 4.6 million. We know that
it was a little difficult situation for us. And
that pressure has continued. But now we try
that it should not further go down. But the
main reasons for this decline, | would say, are
there on a number of counts just like a factor
like a lower aid disbursement, higher
repayment to International Monetary Fund,
bunching of POL and edible oils and higher
international price for metals and oils. But
you would see that there has been a
considcable, significant, improvement in the
foreign currency assets since early August and
our foreign currency assets excluding gold
and SDRs which had amounted to Rs. 5480
crores at the end of July have increased to Rs.
5623 crores on the 19th of August, 1988. And
we are closely watching the balance of pay-
ments position. As | initially stated, we cannot
say that there is no strain, of course there is a
strain in the economy, but the resilience is
there to withstand the strain and that is a very
significant feature.

Sir, Mr. Matto raised a very technical
problem about the IMF evaluation and other
things. For his benefit | would like to explain
to him that the International Monetary Fund's
holdings of currencies of member countries
are expressed in terms of SDRs.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): Mr. Matto, the
Minister is replying to your points.

SHRI B. K. GADHVI: That is the special
drawing rights and the holdings are revalued
every year in April and May and the member
countries are required to make additional pay-
ments to the IMF to the extent that there is
depreciation vis-a-vis SDRs and this is called
maintenance of value payment.

SHRI GHULAM RASOOL MATTO: My
apprehension is right that our
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currency ihe. Indian rupee vis-a-vis the SDRs
has devalued to the extent of Rs. 627 crores
during the year under consideration.

SHRI B. K. GADHVI; That is why we
augment our exports to earn more foreign
exchange. Otherwise our reserves would
come down. That is why we all are making
this effort. We know it. Rupee value in terms
of SDRs has to be viewed in April and May.
We do it, although there is no cash outgo.
You wanted me to tell you what is the
revaluation. That is what | am telling you.

SHRI GHULAM RASOOL MATTO: That
is what exactly | apprehended.

SHRI B. K. GADHVI: This is very-crystal
clear 1 cannot conceal this fact. This is
known to everybody. (.Interruptions) .

SHRI ASHIS SEN: It is not simply
adjustment. It is a question of further erosion
of our foreign earnings.

SHRI B. K. GADHVI: | say that we are
trying to enhance the rupee value in the
international market, and the rupee value vis-
a-vis the currencies of the international
market, which, as a basket, you appreciate
that they are volatile. Sometimes the dollar
was cheaper than the sterling and deuts-che
mark and yen and other things. Its volatility is
there, throughout, constantly it goes up and
comes down. For you to think that it is
constant i9 not a real approach to the problem.
Real, approach to the problem is to have a
better growth, to have more exports, to earn
more and make the economy more vibrant
and viable and that is what the Government
policy is for Now manv of the members and
Mr. Vishvjit Singh and others stated about the
public sector and other things. | do not want
to comment much and speak more on those
areas. But, Sir, if is our policy that pubb'c
sector undertakings must continue to have the
commanding heights in the economy.
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Some of the areas which were highlighted are
that there should be a line drawn that in this
area the public sector should not go and in this
area it should go. Now, it is quite
understandable and you would appreciate that
when initially the concept of public sector was
implemented, the industrial complexion of the
country was totally different than what it is
today. In those days if any enterpreneur from
India would have been asked to invest Rs. 500
crores, then perhaps there was none available
to. So, when the complexion of the country in
the industrial sphere goes on changing then
naturally the approach also to the industriali-
sation goes on changing. But we believe that
public sector undertak-ings have to pay a
greater role in™ contribution to the exchequer.
They are to be more productive and more
responsive to the needs of the people and we
also believe that with a view to improving the
management of the public sector, the
Government should give them greater
autonomy. 5.00P.M.And that is precisely we
are trying to do. Government has already
assured the Parliament that we are going to
bring forth a White Paper on public sector
which will come.

So far as the labour participation in the
management is concerned, that concept has
also been accepted. So there is no question of
the public sector being given a go-by or
privatisation being on the increase. Of course
we want our own entrepreneurs and
technocrats to come in the field of
industrialisation in the country and it would
be a very happy day when we have the
mushroom growth of industry in all areas and
sectors'so that need for dependence on foreign
industries would be Very much minimised.

Mr. Aladi Aruna raised the point about
gradual lesser investment in Tamil Nadu. He
has run away probably. Now, Mr. Aladi
Aruna should know that it is our national
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to have ,a balanced development and,
therefore, the special category States which
are in the remote areas, like the North-East,
jammu and Kashmir Himachal and others are
bound to receive something more; otherwise
how Can there be a balanced development?
Tamil Nadu and other states were much ahead
in development compared to certain other Sta-
tes. Therefore, | would say that it is totajly
wrong to say that Centre has got any antipathy
to Tamil Nadu or any other State. | would also
like to make it clear that we do not have any
discriminatory approach towards the States,
wherther it is a Congress-I ruled State or a
non-Congress_| ruled. State. Even Members
from Cotng-ress-1 ruled States like Bihar,
Guijarat and other States raised the issue that
some of their projects have not been cleared. |
would say that it is none of the Government of
India's intention to withhold any viable and
justified project. But projects scrutiny is to be
done from all angles, including environmental
and ecological. Therefore, if there is not as
higher a speed as you expect, Centre cannot
be blamed.

SHRI ASHIS SEN: Does it apply to

Bakreshwar  Thermal  Power Project? It
is a very plain statement you are
making.

SHRI B. K. GADHVI: With regard to
individual projects, | would not be in a
position to answer right now. But | can assure
you that whatever specific points you have
raised, they would be addressed to the res-
pective concerned Ministries and the
Government of India would certainly take
into consideration all the points which have
been raised, which have validity and
justificaton.

Then there was a. Point about Punjab. Prof.
Lakshmanna said why we could not visualise
it while we formulted the budget, for assis-
tance to Punjab. Punjabi plan its-self was not
finalised till the Budget
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was presented. The Punjab plan
was finalised on 14th  March 1988,
and this long-term loan  which we
are giving to Punjab is to meet their
plan  expenditure’ for  their annual
plan.  Therefore, when the Budget
was presented, Punjab plan -was not
finalised. The amount was not fore-
seen and it was also not foreseen
whether Punjab would be in a posi

tion to augment its own  resources
or not. Now we are in a  better
grip of the situation and we under

stand that for them to raise  addi
tional ARM there is a difficulty.

Mr. Morarka. and Mr. Sen and
others also raised the point  about the
price and inflation.  Now, I wbuld
(Say that during the current financial year
1988-89  there  has been a noticeable
deceleration  in the prion rise.  During
the twenty weeks up to 13th August, 1988,
WPI has recorded an increase of 4.2 per
cent which is the lowest ever recorded in the
last decade in the same period. The
rate of inflation in terms of WPI came
down from 10.6 per cent at the end of March,
1988, to 6.1 per cent as on 13th
August. 1988. Therefore, you will
appreciate. The measures taken by the
Government with a view to containing the
price rise with a view to containing
inflation, are bearing fruit.

I do not blame the friends sitting
opposite’. They have expressed pessimistai
about the financial management, about the
economic management, by the
Government. What else can they do? After
all, they have totally lost the vision of
objectivity and surrended to subjectivity. |
could not have expected anything more
than this from them.

Sir, once again, | thank all Members)
who have participated in the debate and
given their valuable sug-gesions. Thank
you.

THE  VICE-CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA): Now,
the question is:

"That the Bill to authorise payment
and appropriation of certain
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further sums from and - out of the
Consolidated Fund of India for the
services of the financial year 1988-89, as
passed by the Lok Sabha, be taken into
consideration."

The motion was adopted.

Clauses 2 and 3 and the Schedule were
ulded to the Bill. i

Clause 1, the Enacting Formula and the
Title were added to the Bill.

SHRI B. K. GADHVI: Sir, | beg
:0 move:

"That the Bill be? returned."

The question was proposed,

SHRI RAOOF  VALIULLAH:
Mr. Vice-Chairman, Sir, this is a financial
matter and this concerns his Ministry.

The  Chief Minister of  Gujarat has
addressed a letter to the' Minister of State for
Petroleum and Natural Gas wherein he
has requested the Government of India to
release a sum . of Rs. 200 crores urgently in
view of the critical financial position with the
clear understanding that it will be' adjusted
against the arrears  of royalty on crude oil
admissible to the State on account of revision
of royalty with effect from 1st April,
1987.

The State Government has also submitted
a supplementary memorandum to the
Government of India on 'Scarcity-1988-89'
in May, 1988, wherein it has been
pointed out that from April, 1988, the State
Government hag been frequently  on over-
draft and also continuously on RBI's Ways
and Means Advance. The
memorandum further states that the
Government of India should revise the
ceiling of expenditure upwards to Rs.
512.19 crores for the period" January,
1988, to March, 1988, and to Rs.
416.61 crores for the period April,
1988, to July, 1988 and  release
additional Central assistance to
the State Government accordingly.
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I, therefore, urge upon the Government to
consider the request of the Government of
Gujarat and immediately release the sum of
Rs. 200 crores asked for in view of the critical
financial position of the State. Sir, since the
matter is known to the hon. Minister who also
hails from Gujarat, | would request him to
give his reaction now because this concerns
his Ministry and he knows about it. | would
request the hon. Minister to reply.

SHRI B. K GADHVI: | have noted the
point.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): The question is:
"That the Bill be returned."

The motion was addpted.

MOTOR VEHICLES

Contd.

THE VICE-CHAIRMAN  (SHRI
SATYA PRAKASH MALAVIYA):
Now we resume  further  discussion
onthe Motor Vehicles Bill. Shri
Yashwant to continue his speech.

SHRI B. SATYANARAYAN RED-DY
(Andhra Pradesh): Till what time have we to
sit?

THE VICErCHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): We have to sit up
to six and then it will be up to the House to
decide.
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI M. M. JACOB); At 6.00
O'clock hon. Vice-Chairman will take the
sense of the House.
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THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): It is only 5.10
now. Generally, the House sits upto six.

SHRI B. SATYANARAYAN RED-DY:
So, again at 6 O' clock we have to rise and
ask. It is better we decide now itself.

SHRI  VITHALRAO MADHAVRAO
JADHAV (Maharashtra): The Business
Advisory Committee has already decided to
sit late, after six. Hon Member, Shri Reddy,
was there in the Business  Advisory
Committee.

THE VICE-CHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): Now he is
bringing it to the notice of the House.

SHRI M. M. JACOB: The Business
Advisory Committee in the last meeting
decided to skip lunch hour and also to sit late
to finish Government business.

SHRI B. SATYANARAYAN REDDY:
But up to what time? Are we going to sit up
t0 9.00 p.m. or 10.00 p.m.?

SHRI  VITHALRAO MADHAVRAO
JADHAV: We have decided to sit beyond
SiX.

SHRI M. M. JACOB: Mr. Reddy, you
have not followed me. | have said that at six
hon. Chair will take the sense of the House.

SHRI B. SATYANARAYAN REDDY:
That means, again at six we have to rise and
ask. Why can't you decide now?

THE VICErCHAIRMAN (SHRI SATYA
PRAKASH MALAVIYA): It has been
circulated in the Bulletin.

PROP. C. LAKSHMANNA: (An
dhra Pradesh): That is true, but nor
mally the business hours of the
House are up to 5.00 p.m. So, at this
hour we can decide up to what time
we have to sit.



